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THE VICE-CHAIRMAN (SHRI V.
B. RAJU): Anyone to speak. All right.

I am putting the question. The question
is :

“That the Bill to confer on the
President the power of the Legisla-
ture of the State of Gujarat to make
laws, be taken into consideration.

The motion was adopted.

THE VICE-CHAIRMAN (SHRI V.
B. RAJU): We shall now take wup
clause by clause consideration of the
Bill.

Clauses 2 and 3 were added to the
Bill.

Clause 1 the Enacting Formuda and
the Title were added to the Bill.

SHRI F. H. MOHSIN : Sir, | move :

“That the Bill be passed.”

The question was put and the motion
was adopted.

THE BUDGET (GUJARAT) 1974-75
(General Discussion)

SHR1 HIMMAT SINH (Gujarat) :
Mr. Vice-Chairman, Sir, the situation
in QGujarat, as it has been developing
for the last several months, has been
widely commented upon and every sec-
tion of public opinion, depending upon
its predilections, prejudices and biases
has commented upon the situation.
People have tried to compare the Guja-
rat sitvation with situations elsewhere.
I beg very seriously to differ from this
comparison. This superficial compari-
son leaves one to conclude that what
happened in Gujarat was something
which could be compared with what
was likely to happen in other parts of
the country. But what was likely to
happen in other parts of the country
was something which, in my opinion,
was being pre-planned in a manner
which I can only describe as diabolical.
In Gujarat there was a popular resent-
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ment. There was righteous indignation
and the students and the youth of
Gujarat expressed their resentment and
their righteous indignation in a manner
which I can describe as very disciplined
in the earlier stages and 1 cannot but
help greet those students of Gujarat
who led the torch of their righteous
indignation against what was obtaining
in Gujarat and which had become al-
most intolerable. My heart also goes to
those bereaved families in distress to-
day, who have lost their young ones,
families who depended upon their
breadwinners, those who could count
on the daily wages only to keep their
body and soul together. My heart goes
to them and I take this opportunity to
express my sympathy to the bereaved
and distressed families.

The situation in Gujarat, Sir, if I
may say so, was something which could
have been foreseen. In fact, the Presi-
dent of the Youth Congress of Gujarat
had gone to Gandhinagar and present-
ed a memorandum to the then Chief
Minister on the 12th of December.
This memorandum contained a list of
grievances which were agitating the
mind of the common man. This memo-
randum also strgssed the need for cor-
rective action. This memorandum also
stated the steps for rectification which
were necessary to get the administra-
tion deal with the situation in an ap-
propriate manner. The then Chief
Minister of Gujarat dealt with the
memorandum in a most officious man-
ner and no acknowledgment even to
the memorandum was either given to
the President of the Youth Congress in
Gujarat or communicated to him sub-
sequently. Even an interview to dis-
cuss with him the serious questions
that obtained in Gujarat was denied
to the President of the Youth Congress .
of Gujarat. Tnstead, only when the
first shots were fired in Gujarut, a very
small, officious communication was re-
ceived by the Youth Congress Presi-
dent that because the situation had
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developed on account of scarcities of
foodgrains and other things for which
the Centre was responsible, the State
Government could not do anything.
You see, Sir, a worst possible example
of shirking the responsibility. The State
Government did not feel at all respon-
sible to respond to the representation
which was given personally by the Pre-
sident of the Youth Congress who led
a delegation of 500 youths and stu-
dents. This was the precursor of what
was to follow.

In Gujarat it is said we have the
mother of agitations. Well, Gujarat is
verily the mother of agitations, and the
discipline of Gujarat youth and stu-
dents is something to be seen to be
believed. I am reminded of the great
struggle for bifurcation which took
place in Gujarat under the leadership
of that great leader of our State, Shri
Indulal Yagnik. The man had a vast
following amongst the common people.
The man had no army to help him,
but the man could respond to the senti-
ment of the common man and, there-
fore, he was respected. He practised in
his life what Gandhiji preached and
that is why Indulal Yagnik was able to
lead such a vast movement in the face
of opposition from the then Central
leadership of no less a person than our
revered ’ate Prime Minister, Jawahar-
lal Nehru. And he was able to hold a
parallel meeting in Ahmedabad where
six to eight lakh people attended
against a meeting of Jawaharlal Nehru
where there were not more than about
50000 people. This was the popular
sentiment which Gujarat expressed at
that time; this was the popular senti-
ment which Gujarat also expressed at
the time when the erstwhile leaders of
the Congress were trying to undermine
the urges of the common man and
were trying to hoodwink the people.
Gujarat, and Ahmedabad in particular,
had a self-imposed curfew not to hear
. the leaders who had come specially
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from Bombay at that time—I do not
want to mention names—and the selt-
imposed curfew was one of the most
exemplary expressions of  resentment
and indignation. Whai I mean to say 15
that when you have a Government
which gets isolated from all sections
of the people, that Government can
only misgovern. And that is what hap-
pened in Gujarat. We had a Govern-
ment which was formed as a result of
internal crisis, an internal crisis which
was brewing for a long time. When the
Assembly elections 1look place, when
the personnel was selected to fight the
elections, there were many from
amongst us who said that this As-
sembly—that was in 1972—was being
elected in order to be dissolved sooner
rather than later. This opinion was
shared by many. And those of us who
could, we registered our protest also
at that time against this sort of viola-
tion of confidence reposed in the party
by the common people. Well, the As-
sembly was elected, But the Assembly
which was elected failed to elect its
own leader and it was at that time that
the Centre had to intervene and send
somebody from here who was accept-
able with some sense of unariii:nity to
be chosen as leader of the party in
Gujarat. And a popular Government
was formed. Unfortunately, I was then
also reminded of what happened in our
country in 1967. In 1967 the Congress
rule was replaced in many States by a
conglomeration of parties, a hotch-
potch of sections and individuals and
groups of different political comple-
xions. And what happened? What was
the fate of those Governments which
were formed hastily on the basis of
some sort of an alliance? I can only
call it an opportunist alliance. Those
Governments did come into existence.
But what was the fate of those Govern-
ments? Those Governments could not
last and we had President’s rule galore
not in one State, but several States.
Similar situation, in my opinion, also
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took place in Gujarat in 1972. Our
Prime Minister described it very aptly
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that this open-arms policy had its own '
risks and its own dangers, These risks | except at the time of the independence

and dangers we witness in plenty and
the consequences also we now suffer a
great deal. Those who had no aflegi-
ance to the party programme, those
who had no sense of commitment to
the programme on which they
were voted into nower had all
come in. When I was there in
Ahmedabad, my friend, Mr. Bhu-
pesh  Gupta, also visited Ahmeda-
bad and I was with him going about
places where firing had taken place.
And that was the day when buses were
hijacked, not in twos and threes, but in
dozens, and a long procession of stu-
dents with hijacked buses came. 1 was
wondering at that time how it was
possible for a handful of students to
hijack so many buses. Laler on when
I probed into this question I came to
know that the hijacked buses were not
really the hijacked buses, but arrange-
ments had been made in advance for
groups of students to occupy those
buses from the bus stands, from the
depots of the State Transport, from
the municipal transport centre. How
was it possible? The numbers of the
buses were given to the groups of stu-
dents who would occupy them and that
was how it was called hijacking. Well,
it may have been hijacking of two or
three buses, but when buses are occu-
pied in such large numbers, what is
one to conclude? One can only con-
clude that there was a pre-plan. Every-
thing was organised and mobilised to
take place in a certain fashion and it
did take place in that fashion. The pro-
cession was very queit and very peace-

ful because the pre-planned
arrangement, the students did not yield
to pressures which were being exercised

despite

on them at that time to indulge in acts
which could only be regarded as anti-
social. I give full credit to the students
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who, at that time, conducted them-
selves in such a huge procession the
like of which had never been seen

celebrations. They conducted them-
selves with a sense of great discipline
and decorum. I was standing there.
Some of the students recognised me
and they told me: We know that you
hold a point of view. We know your
associations with radical forces. We
also know that what is going on is per-
haps not to your liking, but we want
1o ask you one question. How is it that
you asked us to vote for your party
and made us give such a big mandate
to your party when you knew that your
party was going to behave like this
later on? My mouth was shut. I had
no words to reply to that question. The
point I am making is this. Despite the
decision to send somebody from the
Centre who could be unanimously
elected as the leader of the party, once
again that arrangement did not work.
That arrangement did not work be-
cause of factions which started influ-
encing the arrangement which was
thought of in great wisdom to be the
only practical way of approaching the
difficulties. That, to some extent at
least, was self-created and we had the
spectacle of re-enacting, to an extent,
what happened in Andbra. It was un-
known even in Andhra, the State to
which you, Sir, Mr. Vice-Chairman,
belong. Andhra did not have a similar
experience as Gujarat had. When these
factions from within tried to sabotage
the leadership, that did not stop at that.
They tried to' sabotage the administra-
tion. I am very sorry to say that the
legacy of this administration during the
last ten years—I am saying ten years
because Gujarat came into existence
only in 1960—has been anything but
edifying. Within the administration
individually and in groups Govern-
ment employees align themselves with
certain political leaders and if one poli-
tical leader occupies one ministerial
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chair and the administrative personnel
do not like him, everything is done to
sabotage things. This was the internal
situation inside the administration that
1 have described and the internal situa-
tion within the political party ruling
the State, » combination of the two,
brought about a result which was most
unbecoming, which was most- unwhole-
some, although not unexpected because
there was no other logical conclusion
to which anything like that would have
led except what it did. In Gujarat in
the summer of 1973 it became impos-
sible for one Government to continue
to function and we had what came to
be known as a secret poll to determine
the question of alternative leadership.
That question was to be determined
also in a particular manner. I thought
that at that time those who had a sense
of the realities of the situation, those
who could foresee things, should have
taken a certain decision. And in my
opinion, that decision was not taken at
that time, namely, to suspend the As-
semblv at that time. Instead, oppor-
tunity was given to the most unscrupul-
ous clements within the party, and this
was the result. The Chief Minister who
resigns even after the resignation,
shamefacedly declares in a most pro-
vocative manner that he still remains
the leader of the Ilegislature party.
What was left of the legislature party
after his dismissal>—he should have
realised that. And subsequently, action
had to be taken against him, and he
had to be expelled from the party. I
welcomed his resignation but I also
welcomed much more his expulsion
from the party. It is this type of ele-
ments which have gone into the public
life of Gujarat, which have nothing to
do with ideologies or programmes or
policies. They have only their own nest
to feathers, and it is that element
against which the students of Gujarat,
the youth of Gujarat, protested, and
protested most vehemently. 1 congra-
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tulate them for their protestations. If,
as a result of this, the public life. ..

THE VICE-CHAIRMAN (SHRI V.
B. RAJU): How much time do youw
take?

SHRI HIMMAT SINH: I would

like to speak a little more.

THE VICE-CHAIRMAN (SHRI V.
B. RAJU): There are a good number
of speakers. You take five minutes
more.

SHRI HIMMAT SINH: All right.

It was against this sort of ugly ele-
ment inside the public life in Gujarat
that they protested. And this, I say, is
not only applicable to Gujarat but to
many parts of our country also. Qur
public life hus been reduced to a moc-
kery, and this has not happened over-
night. We are facing this legacy for the
various acts of omission and commis-
sion that have been going on for the
umpteen years after independence. Wo-
body has bothered to keep our public
life on an even keel, to infuse some
sense of standards or some sense of
rectitude in public life, because the old
leadership—and particularly that in
Gujarat; I want you to know-—was
anxious only to have people who could
raise their fingers when required. For
the first time, thanks to the splitting of
the Congress, for the first time thanks
to the great leadership provided by the
Prime Minister, democracy has started
asserting itself in Gujarat internally
within the party and outside alse. The
steam-roller rule, even though you have
a mjority, will not work, and that is
why I congratulate the students of
Gujarat for the protest, for their
righteous indignation against the filthi-
ness and the ugliness that had entered °
the public life of Gujarat and the coun-
try as a whole. I think, if there is one
lesson one can learn from Gujarat it is
this that there comes a time in the life
of every nation, when each individual
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citizen becomes responsible for tolerat-
ing the evils, and history does not for-
give him for his forbearance, I think
such a time has come in our country
and each one of us will have to sit up
and think as to whether we are con-
ducting ourselves in a manner which
would help rectify these things. The
time is with us, the opportunity is with
us. I onily hope that we shall not fail
the common man of this country.

Sir, there are two things that I
should like to mention briefly within
two or three minutes, and then I shall
have done.

What are the present problems of
Gujarat? So far, I bave said some-
thing generally about the background
of the situation in Gujarat. Now I
want to be specific and mention two or
three things which are really irksome
to the people of Gujarat. First is the
question of education. I think, the way
in which education has been allowed
to be commercialised in Gujarat is
something which no one can tolerate.
When 1 hear that this year, in the list
of examinees for the IAS, not a single
boy from Gujarat has been selected, it
is a matter of shame for me and my
fellow-citizens of Gujarat. Why is it
so? It is because in this process of com-
mercialisation of education standards
have been completely undermined. My
friend, the ex-Vice-Chanceller of Guja-
rat will bear me out when I say that
standards of education in Gujarat have
been thrown overboard, Commerciali-
sation has taken place. Agencies and
individuals are able to exploit moneta-
rily the aids which are given by the
State and by the Centre to make educa-
tion as free as possible for the com-
mon people. These financial subsidies
today are being utilised by individuals
and agencies who control these institu-
tions and who use those institutions for
their own interest for showering of
patronage, if you like to call it, or pro-
viding sinecure to the undeserving.
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T had the good fortune of meeting
the Governor when the trouble started
in Gujarat and I made a very small
suggestion to him that the first and the
foremost thing that was required to be
done in Gujarat was to call a confer-
ence of all parties, of all views, of all
those interested in the question of
education in Gujarat and sort out the
problem of education as the first and
foremost problem to be tackled ian
Gujarat. Unfortunately, that was not
done. The Governor had his own handi-
caps at that time. Now I am glad to
say that the first thing which the Gov-
ernor has done on the declaration of
the President’s Rule and after dissolu-
tion of the Assembly is the calling of
such a conference. I welcome the move
and I only hope that this conference
will be a precursor of the many more
steps which are yet to be taken in order
to solve the problem of education in
Gujarat.

The second thing on which opinions
may differ but it is sometimes neces-
sary to say things bluntly and frankly
is the creation of this capital of Gujarat
in Gandhinagar. The sacred name of
Nation has been
associated with this place, Gandhi-
nagar, But I personally feel that it was
the most ill-advised step that the then
Government took where crores | of
rupees were spent and are still today
being spent on the creation of a capital
which can never acquire life, which is
an artificial capital as far as the word
“capital” goes, which means daily
hardships, and daily inconveniences to
the people who have to go there. And
‘has that capital really become the
practical capital of the State? No. You
have the Raj Bhavan and the Gover-
nor functioning from Ahmedabad. You
have the High Court functioning from
Ahmedabad. You have all the impor-
tant departments of the State Adminis-

{ tration functioning from Ahmedabad,

and yet you have got this luxury of a
big Sachivalaya in Gandhinagar. You

\
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have the luxury of these big bungalows
for the Ministers. The Chief Minister's
bungalow has been constructed at a
cost of nearly Rs. 8 lakhs., And it was
not this party which was responsible
for it but those who are voicing vocal
sympathy with the agitation were res-
ponsible for this vulgar expenditure, It
is about time that good money is not
wasted after bad money. Now that
there is the President’s Rule in Gujarat
both the Governor and those in autho-
rity at the Centre will apply their mind
seriously to get rid of this white ele-
phant that has been put on the heads
of the Gujarati people, namely Gandhi-
nagar.

The third thing which I want to
mention—and this is my last point—is
the claim that extraneous elements
have not played their ugly role. This is
simply nonsense. I know it for a fact
and there is evidence o record that
people who have resigned from the
Congress party, within hours of their
resignation were interviewed by foreign
journalists who ran down from Bom-
bay to Ahmedabad and their interviews
have been televised in  the United
States. How does it happen? This is not
just a mere coincidence. These things
have happened and they have their
own tale to tell. It is against these
dangers, Mr. Vice-Chairman, that 1
want to sound my note of warning. I
hope those in authority now will take
heed and do what is right and correct.
Thank you.

THE VICE-CHAIRMAN (SHRI V.
B. RAJU): The House stands adjourn-
ed till 2-15 p.M.

The House then adjourned
for lunch at fifteen minutes
/" past one of the clock.
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The House re-assembled, after lunch,
at eighteen minutes past two of the
clock, The Vice-chairman (Shri S. S.
Mariswamy) in the Chair.

ot waa e (Faz Ram)  srfassar
AL, TAVT F{ g9 A AGA  F A
TEIT & | WA I 4@ & oaFAw g F
worTig Sy anfeafym @ ow qEr aft-
feafaar Gzt g2 fo agr qv Trawfy oA
A FET 987 3T A qe AT AL
# fagm @wr & ar@ fwr ArEe av 99
fasm mr ¥ @ o Fn-fHae gET
gy 9T 98 AT AR ATHA T & AT
g I T are-faae #E

@ fage @ar 168
Tegyy &7 faam gwr ot fam® 140
FrgT A% FUT AT THETT FOF F
g faax wazg § fr 85 gwdE AR
wEERE FUg Fr AT R 15 T@E H
FET T | zEAr a9y awifE S hd
Haga F Gl F G WA q1wH
9T gEr 21 WA AT E, §Y 1952
SE qgAl FE FAE g A q9 IO
ST H 90-91 98T FIG& F AN g
g | Fha-Fa I q1ET H qEAT FEAF
N qRE THTAT T | A a9
W agT 9% WET AE I 9ET I
Trezgfa wEF IgAT 9T |

S|, AT

AT, AT AT qEAY AT Y AT g
e @A F iR gifemned e a6-
FAT F1 wfasy @0 9 9 @ AT
Jqe T wwdl g, sar Gedr o ew Ay
TgAT | AT aEdr &, AfFT 3w agEA
F 0T o, 99 g F sfex sqdt Am
AE A R AW A O A
€ ST geT IqF AAFT agd FoT &, q@gA
3@ AR TF q39 FAAT FTF AT
A AMT  qEl FT AR gAOTT AT F K
STAMI A § fFat ag wwd I fF
W aifedl § a%7 3w rfedi ¥ Faw



165 Budgzt (G.ijarat)

T WX JIIWF WAL TH A%E FI qR-
feafagt g1 g1 I, swag #r Jifent
fae g @ f fawad oo ao 7 fgar
FIFR T, Tg0 ATTHAT 31, AT BT &L
HIMEALATT & aTe (7 T av 99
g § wwaAdn g 9q aifedt w5
faadr arear qada w g, fSadr smear
ufgen 7 g, foedi@ Tegfaar e gy
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qHT W17 85 G dgHA
Fag T EA AET HT AL ATV G
21§ arg g fF Twad ¥ @
TG AR T WA FA FE, A
ARAM F FWT FTEAE | TE T qa&l
& wqzAmAT A W g AF a8
g 198 am o ady & % ser wear-
AR AEWIE A ag sy wdry

Faxuii Wz AT a@ AR wemiEr | 6 AT A OoFAr E Afpw ey, =
97z 93T E IR I9 F g {EgEAe #r | gaw fageas  wigEw w1 B OFE
TS g & g, SAF GTHA TR AT | T 1 TE GMATE | §9qT &1 98

TEGT T OTET T ST qwal HT
TT FY, THAT & QT AFEAT FL A
TE AT 9gF S oA E€f@Tw qret g
IUHRT FCAT IIAT | A FWAL EAT
AT &TE 9rEl W7 AR WAl AT IW A
TgaT Fedl 91X &\ 9y § 9 € g,
IR TR § qGTS faeafamerm g5 T
AR R T T FE AT TIFT IFH]
FGT I & ATT AF IqA AR TG IW
Fra el g fw fage #t == soaeT ¥
TgT g%\ A ST AT A1 BF srreanly
g AR @Y qifedr o T F AR
AFEAT F 1T TW AI@ AT FSH FAA
foF #1% oY @ g1, fean =9 3w ¥ agtew

g ar L Am, Tadies arEd

HEFTT & FF 98 SR &7 AT sTFST
FL, A ATAHE ST | AT HTZEA
fama  ZEr ArEY,  FE-amde 2MT
Frfgr | §fFA 97 oA TF AR
"{%@a‘r% ar fee ag faw @ T8
B £ g7 & 90 g, A0 A1 A% f7av
JETE N AT § AGTH qg QT AT (&®
fagre ¥ AT =77 IT FrA7 1 JIIR
¥ HF @@ w1 AW, TEEE A

| EFT ", AEAMEZ F AU A AW
A q AT TR TATES F AL AT

£FA & W0 SEd F9 g S,
T FIOW L Z1 ST AT Ay
ZTET AT 1 # Ig AT FT ALY AT
gl §I@ @ T AT OF 5ZI A

JET, AR A UF A Ag @i | SfawI AT 9g § A 9F 59 AT #7 g97 8
Fleamrd & vt frew ffwswm | fFRE ¥ dR REE A e aR
0 AwET B, AT F  gara ¥ fedr | afwaer A owEAr freaelr swEooqa
IER B AR G E a1 oAm, wg | AR AEr off 37 (Efeden S A A,
qF W FW Ag we ¥ fag e | AT F uge & QA A o ey
Ff ez @AM F af @l o) | N F A §Egaw am g & e
FE  TAdE LY S, FE o Y | AT 4 AR AW FQA A, AFA 9F
T8 <3 AR A ariTzsT  SrTIer | AT AT 99 faaA § T Wi a9 W E,
TE W @ e uw  waww A | o AR fawms @1 W@, S wfaw @)
A AMY @ F AR WA AT | W AR A0 WA drE W g
ag A=At g e arfaed | A A A fEET et

¥, guq gt H wewr wT fT A gay AR T AW &1 qead g fF w9
A T A AT | AT TEAT FEy [ T A Tt W @ A% fa
AR AT AR AT FF F JG A | qmr ) g@F ATz Ay 51 feded #91
fFa awg £ 70 Wi 72 Wiz | 48 fea mn, Ay 9@ AG gREw A adl
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A A ouE ¥ ™ R wr
iF wR MmN 9 gg wifavd e
FEIZIS AW R 3w F q=_T T2
IH B AR ARl FW AL FT @ g ar
ST AF AEKT AT ITT TGN § 1 S AW
¥ weEger @epve Fwe dr wE, wig H
TEOE FTET TE AR FoNEwe & 81T
W AT IZ 977 g fF ARl v«
WA wuF W g R dEar
fesfiea =7 51T )

qAH g g AR T qgrE [T AGATE
srew fafree &1, & SeER a9 &Y

sgradr fedte & qfET s T gw

98 FY & g, 10 fav agy w2 &Y gr
ar feafq gadfy gua T Ent | F A8 wAar
foF SA% wegEw AW E 79X & FEH
o I IAT §, el ITAT &, H TEHy
| FT g A Jurg o &9T §
WX T FIW F6 [ TEA IST W4T
BT A7 IR $ATET S=eT gl |

aF A # A gt & e s
ag ¥ e @ afkferfadt §—a
T H T AT g 1SRN 99|
fFar | R 9gA AETF TH FEA A
REA F TR HWT SUFE JrE
fear 957 swam Sraar g agq
qEr agt g wiieq wqriad gRIr ST
AT AR T I FIFR ATH AT
#ua #r feafa & €T e A e
TEET  FATOA

£, g ¥ oefra W gd
A5 fafaeex 1 wwaaw fwar @
ag gAY oAl A &1 AmeT g ¥
TOF  HRT M7 AGT WTEET | W
yoag @ 99 57 agEs @@
g1 fawawmd eea § agr syl
gafaeier  ad&T  gEawe  Far 949
T Y THHTT FH FE q2W F W
G FT gawmEr R war s e
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| TFT A ATY AOFT {GAT QAT |
g AT qEr g F 5w § fwawrd o2w @
TH AT, I G9T WL FO CF 087 §I
IS Figa §, fF faawr gAwr agea
THRE AEN oAy | Uy ara Agr & fr WA
famaad wew ¥ ¥ gwedi & af
TAAT AT FiT AT 3T U AT I
FLFIX 1, @WAIK § FHG  9E A
ag w@ar =gy fF afexr @ wREs
% dve e Far & ?

| Wara fgma fag Saam @ 3
| @ SRR Enw e I FmE A
T FT | IR FHAT 5 Fi99 7 57 0F
TgT IET A g2 &, Ag 1T g4 g ;AT
&1 # 97 smafadl ¥ ¥ g e wtaw A
%T AT GET THAIG § | AT HF 3@ G
3 fr oo TT § g-waa § a9d g,
wafad agf g &1 Az e R gmad
aea [T F1E A 37 I F AT F
TE AT, FUT B GE F A1 IAH] TF
HFT faetr, o gy #7 F & AFT I
TEF W@EE@ FIAFA g1 H HOET
¥ AR A FEAT AGATE fF AR A
o9 37 gy & 1 9w Swrg F1gw @
W ¥ AN T AT 9§ TR F ZHS @
T F AT g ged e feafq gan o
At § It for3 18T FAT ATRAT ) 1962
% & uF wdl & feww 7 3y aw e
TE o) fF FgE & F7IL AT AR-FIE FI
ST FF Ag Ygd wWEd SHIE § | A
gE § 3 qcT TN FTHAE gU AR FA9
Hezge gl | SaF e §E  FE ¥
yax W yoafier ARy, $-
foeew. Tesufoes Usldeem o, o 91y
EF TR FOH F Y™ AL AB
Fugwr far gf W g fufy g
i gw @ wE

UF @ { FEAT AT8aT g omad agr
Tezafq e FT fea, sowT 0F ¢ g
T &, g 9T eree fa, g o feafa

.
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T At 1 WA gw ey & fF,
AT, go Wo AFIUT N FAT I 7Y
@ g+ R fammr # oF qua, dar &
UESR G o A e I e 1
UF I 997 HR @AY @ g1 W a8
TWEHF @M F gy Aada w1 AR
T AR & #8dm wAdd ¥ aqfasy
w47 gr ?
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sfefaltay wifya, Faer =nfe, feecam
ey 41 T FWMF e UF oEd
@ wqA 0 0F gEAr aredt g
afFw #Few  amd A FgAT ATEAT
R fgadr AR e wiFr d s wfe
QTS FEAT TEgar g, frow A
FITZN TG A AT &, A FEH FE
AEAT § AR I @ w1 A% feAmn
ARATE—AR AT § GTHC FT AT
W FAT  wgar f—FF Ty o7
AfF wT smAr  Tfedi ¥ fergram
I ferzam #r Ay 5t s O
gzl Ffemr g wa FAHF am @
yeewafesg & arar & qAm wlemi
s faoar oifr §8 wAaga A g
Frnfaicon 7§, amwfasw § &, 9w
TESw g3 uF A @@y gy,
afeag wdrgaT Ay w1 A fergEae
FHT AT HAW, FHAA A CAHT
¥ aqr T8 gwHdr

HOA FHT T IEIATH [RAT, AATT
addr AR ars fagre #§ 9  § s,
HZASTATT AT ALY AT, 9T /¥ gAr by
sg i F  waw §gl 9g¥ ar
fazfaai 7 w81 fF sqd S g Y
yoat  FgEdt fEmwt  arfEwae ¥ any
FOH, FAT ATFR FUTE Y F, AT Y
HIATG &7 8, Iq% 9 ¥ 37 ATq FHAY
e AN wrg ! A mam F A
gETEr A g—gH W gW aw

AT A At w1 T FA e
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et ol F AW ¥ owgdy Rl
92T F®HHIT Q) Y T@T 1921 F
HFA §, A IqF a7 W @y, HIGET
F qAW At FITGAT A FATHT AR
st #1 a7g frwer ar 9 fow aw
g fem i wem v O ==,
g F T Agh @Fr & ot ) afEa
W FEl s fEeR w7 qEEed g1 @m
AL FE WS FT QI 3T WE TN
AT Fg  wIw AT wT W@ g ar 9
afr fg # wmIw T --wm ag
AT T RAT & ar R T e A
g arag srox  aifea?dr fxfgas #r
efgag & o ww ardt a1 gfaw
frdt wméx e ar & ghaaem & 1 w%
WE WA, IF AT AT FATC A
| @ 3aF faars @ g AfeT A ag ww
| AEATE R gIER F® AR T o
(Fﬁ'%'l E e (G i R A I i L
"T{ aF FTAH AL FET L AT W

fgg feafg &8 w9 @I 999 9K
amd w3 g Fm A8 fwan, gfewry
| & Fm 7 fFa1, (R o WM weq
' 9edIe F @gT 93 13 A uEt sz

!
!

| & siTdl wH e dE @, A E

| saT feafe ok @ra & sl faar
gt q97 S frgw @19 T gwoeA
quT areal &1 TEAAE F, AfFq
FY, IAFT  ATFM FL, IR AZAW A,
ST AW ¥ WET A WMl W IWmRAl 6
faram FTT &

q WA, A qEAR F 9 TE 9T
asu & fawifast 7, s FafAir
gfwla & 3w 4, w51 £ zw 28 A91-
FA1 F fqu wrzz F9T | WA A 2R/
SHHET FaT 26T, IRAT qiRAwT gAq
, i wd ar | 2% SHAAY & AT A0 A0 7

q FTEATE, AT A qIAF UF I A
ar T & 91 9fE gy o g, g
f wam¥ oo @y go faarg,
% ga s W A @ a&s 2w & fag
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- [ wxe R
JUTT &, W ATHT ST qg EEAT TR
& a1 oy aret ereE F T 9% 3@
g ! _
=frd, e & X H WY &ea feena
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fog Y & oY FgT 1 | ST 59T FAT g,
as ewwr wrall g, AF frsmA AR ¥
¥ TaaegHt & {5 @ o Weww £ 1 ar
S qar 98 59 T § sy—amg §
GT FT TR WO G- & T
TF qIq Fgal =ZdrE,  fEE & sE}
UF FEET § ——ANT arq fEsfa sgraey
T arw afaer | @ SEd FEEl 9T
FAT FT RIG0OT AF FIAC 1 STAA
Te AT FE W1 ATIRT - qIETEIST ET
qEAT  ad g AT emaAT AT gqfehy
g SIGH FE F sgx 9 feufwma
Z, IO F A GATE L. L

SHRI HIMMAT SINH : That is the
heritage from your party, ‘

st wamfreEiR W, @ AT A q@r
gf@s, aq wg g wiq =N fgwmy fag oF Q@
% #y gfeas 93T T =mad & |
HIX Az &1 ag 0F T & faw fgraa fag
ST GaT HTAT AR F | IUAT E @S F Al
SR WA 4 KL @I G AT IAF "SI
FOT F7T(H FATTF § AT |

el ag Wt #3r fF aelr awow
iy fafrmx #T S0 8 1@ W AT
AN & SIET TWETAT )’ OATGHT JIT F7
Tz Fear g fFogad f@o S &
AT AfEg ar A 8 gWIX T ¥
SATET FT F&1 &40 g or 1 AFwT |
A E AT FIAT AERATE F F sray

g W @r=r fw a8l 9w v § fafreax
fpqar sonas w3 & s g oy sty
qrE ¥ Ay | AR T g A A FE T
arq ey gz wear amga &, a1 91
fez #fad, 7@ Tad A1 oot 74 &
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q UE G AT ATEAT § B e fea
Fifad, AfFT o afg wmar § wd
guAT A gmwr  faewt faEm AR
THTT F AT H  GEAT ATfEd | 73 S

AEAT  FIA AN wETAr fw W gar

gl e §, STH gH  TeH AF@€l AT
TfeT | ag FW Ty § FwT AR T
gt AT § gRr ) zEfwg g S a9
e qw fear mr g, f§9 g@w T aw
ferr w1 g, 7 gwe g@E@ g TR
fau ok watERe WX Wi EWA T
AT 4T qFAE AR A A I TG
T Fg T FAW, 4 A9 I@F AT
A

ag aTq T4y & B e avat J s
gH FTOF AAT qAr @ fear g SR
gl 9T 168 WYl § ¥ 86 WTA A
grArRr 2 foar | saH ey qrel & fEs
oY o | IT AR F g sAC fEar
arfe @@l &1 sRree feSed g1 IT
AT agf < fFdy g F1 Fmad T g7\
afFs 79 Far fF gl qv 3@ a3 &
feata Gar g% ©F swgwadr a1 fewre
AT IST | S| 4 9T 1 fF 5T g
gAT 98 9SDT FAT, ATHA 9= AT HT
gfgsr fesfies Fv frar sar a7 i
SATET 9597 AT | @ & 100 AR
AR 7, TEFT A AT g 4@ 1 qE AW
q1gg g fF sta w39 awg &1 ard grar
g ar 9 agT g E o antw
qu sy qrar gw fzurdHe ¥ 9gr g |
AEA Ay FIGr g 1 q97 T &
FIT WAL FATE 0T | FA(HA TF I
FAT FT AT A H ¥ Aq g, FEfama
9 S g, a1 AT | oA wr A
FAT g ggar g 1 AfFT |t & &
fodmT 9k eXwdswa & o e wwa
FAT AN E, A AT Y Fegr FAwEATE B
W AWM AEAT FE Y, I A I
fasgmr o guedt & & S @w

AT a8 AR SRR AT AR WX ¥R R a7 frew & gade a@
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2T afr 3 faegw o wedfy | e awz ¢ R md wr e

7arg 1 89 gz #x fafesw v s
ATET T | I STERAIT FIeT A A AN
T ART fargr AT HY @ @ A 9%
THAT, HHM AT gFE 5l &7 % | FA
fer  wiedi @ zaw % 4 E A
W OART FE AL SAATE | S
FaAR A HA 7 FW g ¥ T A4
AT ¥ ATANE, FAG G AT FT AL
A FE TS § A UF HT 399 0T AR
THF I T UF P 9IET FHS AT
ST wTfed | W Al 3g A Argr g

v fgeda fag it =18 &% &7 50 I &

FETFTIN & AT FH U, AE A |

fafesr avE™ 3 WO T o) 74 T 51, I
TR F off eamEQ g anfgd | 9T §Aar
q a5 WEAT 9T T % fgigkar F s}

st fefree &, 7 I5am A A Ew ¥ |
FIT  SHrEAT AL T @wAr 31:?

AW S el IEE & fgvaw dE
AT &, WL ITH FET AT WEAT
dzr 2T fF S uwo diwe &, wHo

UHo T 2, THo U Alo, § AT LRI
§ W §, qUITH SRl w¥ A7am
gaix fa AdrEr @ g

THE VICE-CHAIRMAN (SHRI S.

S. MARISWAMY) : You have alrecady |
taken 20 minutes, Mr. Nawal Kishore.

SHRI NAWAL KISHORE : 1 may
take 2 or 3 minutes more, Sir. In fact,
I started at 2.20. T am just completing
20 minutes,

|

ot fema feg st & wrfy fwew
10 ATAT & 73T e &t T FT GEIS
ga1 femr T At ) wmy faegw we
T FIT | F A SEAT FTEATE R g
T FA gE A THE R FAT S
7 @ & gH IRAICG § qrEA
TfgT I = fRAmr ¥ At =g

T AF g5 & AT g, W IH
graeg ¥ OF 37 a7 FEAT AT g % 5%
91 334.4 FUT &7 Fwe & T TH

e § !
FLAT A W E ) B SEM
aR 7w & feafa w=@r & smadn

qge ST FE F19A @z T A1, TE T A
5 TQ fReT 91, @ FTEE 11 TC
12 ®9C ffelt 2, 3@ @ 37 @Il 9,
A FAEN 9T FE AT AT HqEEAA
ferares Sr s ?, afese = @mTE,
a7 @ET S Fg wreE Fgl WS g
g agt At wr feafa quslrEE
grm,  fRdaer g

oY ariteg o=l 57§ W7 ey 6 9T |
afreed SR 2T =TET | S| Fg-
fez qrédt & mrimg TR A1, GRER
gfieas & ave =g a1 AT a7 g g% |
goft 3O g5 7w & 4 AY ¥ 9 w1
FAOA ATH-ATGA T EL TE AT &
qeq & 26 §@ § =€ Al fggFam T 49
arodg fami g F e g s q1m-
reE @t a1 fgezeaw W wEREE A8
W zAMT ESEE &1 W W FAT
21 A0 T gREASC Y wIew ¥
gRared &, i fgegear #1 wien 3a& g1
7 g, fergeaw %1 fm e & & @1 2%
9% TRY wArET EIIEE A fawErd g, @

| wodr faeders ®r wggw w1, Ay ol

F agF1d " A o, Gy gees g §
TEHTT A ST, BT g & HEd
g1 A WIH A 3 IW AT GEr qAT
FTA %m0 RO T, AT XM KT HE
T GRT [IA KT HGIT FL | WA,
79 TRl & ST eI g7d @R HA!
| SEaF 3@ ase &1 §Ed g,
o ¥ @E A A4 E e
39 %947 FHAT AT E |

SHRI H. M. TRIVEDI (Gujarat) :
Mr. Vice-Chairman, Sir, T had mainly
intended to concentrate my attention on
the Budget itself because I thought the

debate was really on the Gujarat Bud-
get but T notice that in the debate,

W, Hy A
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several political overtones have been
injected including those by my hon.
friend, Mr. Himmat Sinh, and lately
by hon. friend, Mr. Nawal Kishore.
Mr. Nawal Kishore, of course, is a very
seasoned politician, and in his own
suave and inimitable manner, he has
touched upon certain aspects relating to
the Gujarat agitation. 1 have no inten-
tion of entering into any detailed con-
troversy or conducting any postmortem
on the developments which have happ-
ened in Gujarat. [ wouid only say that
1 entirely and wholeheartedly agree with
the proposition made by Mr. Nawal
Kishore that if a feeling grows in the
country and more particularly amongst
the younger generation in the country
that violent agitation will be able to up-
set the duly constituted Governments
or that political demands which are not
related with any particular difficulties
at a particular time in a particular State
can in fact be furthered into violent
agitation and lead to or bring about
a constitutional break-down, then that is
going to be an evil day for what we all

have given to ourselves, namely, the
Constitution of India. This morning,
my friend, Mr. A. P. Sinha, very

naturally and quite rightly pointed out
that if this is the tenor, if this feeling
grows, then certainly we are striking at
the very roots of democracy. At the
same time, Sir, there is a certain con-
tradiction in what Mr. Nawal Kishore
said. He suggested that there was a
certain phase in the agitation, Bug 1
would only like to mention two things.
In fact, in the last Gujarat agitation,
there were rather two phases. In the
first phase, some of the difficulties
which were experienced, in a sense limi-
ted to the student community, triggered
off some of the agitation. These arose
from a backlog over the last ten years
certain evils which have cropped up
in the management of educational insti-
tutions, etc. It was combined with the
development of certain pockets of
shortages, high prices, etc. which is

[RAJYA SABHA |
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not only confined to Gujarat but is
common tg the country. Tertainly, cer-
tain pockets of shortages, etc. persist.
Then, Sir, the failure of the then Gov-
ernment to be able to take steps in
time, to alleviate or remedy some of the
shortages and to control prices. Sir, one
of the major failures of this Govern-
ment was the failure to evolve what we
may call, a coherent food policy and a
policy in relatlon to essential commo-
dities of mass consumption. I am not
on the political overtones of who ruled.
why he ruled and what were the dissen-
sions, and so on. 1 do not think it is
relevant to refer to them. But, arising
from these causes it is quite true that
the student community took up the agi-
tation mainly on the ground of removal
of corruption in public life and they have
to be congratulated on that. They also
simultaneously took up the question of
removing the Government which proved
deficient in handling some of the pro-
blems. But, that was the first phase.
It is highly regrettable that even in the
first phase violence did occur. T think
we are all one and I think that even
Members from the opposition Benches
have contributed tq the idea that violent
agitation is something which has to be
avoided despite the fact that there may
be cause for agitation. Simple agita-
tion is one thing and violent agitation
is another thing.

I would, however, like to point out
that there is a certain contradiction in
what my friend Mr. Nawal Kishore
said. He proceeded to say that if after
the constitutional machinery had broken
down and after the Chimanbhai Patel
Ministry had resigned, why was it that

. the Assembly was mnot dissolved? Sir,

I suggest to you that the dissolution of
the Assembly is a political demand and,
in fact, the dissolution of the Assembly
was a political demand which arose only
in the second phase of the agitation. I
think it will be recognised on all sides
that it was a political demané which
was not a demand related to student
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grievances, which was not a demand re-
lating to shortages and which was not a
«demand relating to difficulties experien-
ced by the peopte. To the extent that
it was g political demand, 1 think the
‘Central Government was quite right in
maintaining the position that unti] nor-
malcy is restored and peace returns to
the State the Assembly would not be
dissolved. If violence can bring about
the dissolution of a duly elected legis-
lature of a State we are going to fall
on evil days. In this connection. I
would like to point to out, Sir, that this
political demand in the second phase of
the agitation was not primarily a de-
mand of the students but it was taken
over by political elements, recognised
political elements, who wanted the Con-
gress Party, in a sense, to be destroyed
in Gujarat.

Now, Sir, the opposition parties in a
democracy have a perfect right to raise
an agitation on a political demand but
let us not relate it directly and say
that what happened in the second phase
is also something equally welcome in re-
Jation to what hapoened in the first
phase, namely, in relation to the re-
moval of corruption and resolving the
difficulties of the people.

Now, Sir, article 356 of the Consti-
tution does not call for the dissolution
of the Assembly simultaneously with the
breakdown of the constitutional ma-
chinery in a State. The fact that cer-
tain methods were employed in order
to bring about a dissolution of the State
Assembly though a matter of the past
is a very regrettable matter. However,
as [ said, I do not intend to go over
that ground. As [ said there is a con-
tradiction in the saying that we depre-
cate violence, that we deprecate violent
agitation which strike at the roots of
constitutional machinery and at the same
time saying that such agitations are
justified in relation to a political de-
mand such as the dissolution of a
properly constituted Legislature. How-
ever, as I said these are all matters of
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the past and 1 have no intention of go- '
ing over that ground.

Reverting back to the second phase,
to the extent it was taken over, suppor-
ted, fomented by political elements, re-
cognised political elements, it has had its
danger and to some extent this danger
is now getting reflected elsewhere in
the country. I only hope that this vic-
ious spiral will soon come to an end.

Sir, I am one of those who is not
primarily a politician, deeply immersed
in politics like my friend, Mr. Himmat
Sinh, and, therefore, 1T would like o
offer a few remarks on the Budget it-
self. I feel that it is unfortunate that
Presidential rule in Gujarat has come
at a time when the first year of the
Fifth Five Year Plan is beginning.
Although not expressed in terms of a
demand. I think it would be correct to
say that there 1s a subdued and un-
expressed feeling 1n Gujarat that by and
large in terms of Central assistance, by
and large in locating Central projects,
etc., Gujarat has had its equitable of
the share, Now one can go on argu-
ing about it and there may be several
answers, There is also a general feeling
entertained—I am talking of Central
Hall gossip even prior to this situa-
tion—there is aiways the general fee-
ling that Gujarat is a wealthy State,
that Gujarat is a prosperous State and
so on. But np one seems to care to
analyse the sectors of wvopulation in
Gujarag which are, in fact, as poor as,
if not poorer than, other sections in
other States in the Union. They talk
of cash crops but most people seerm
to forget that Gujarat has hardly any
irrigation, that Guijarat is totally depen-
dent upon thermal power, that Guja-
rat has very limited power resources,
that irrigation potential has not been
developed, that Gujarat has been de-
nied or, let us say, at least has not
had the benefit of one of the largest
river valley schemes which could have
been, in fact, started some years back
and so on. I am not trying to paint a
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picture that Gujarat is again a poor
State, but any geheral impression that
Gujarat is a rich State and does not
need attention from the Centre or that
it does not need an equitable share of
what is being spent by the Centre, I
think, would be a fallacious impression.
1 would therefore like to say, Sir, that
m this sense, as I said, 1 want Govern-
ment to take care. I would also like
to suggest to the hon. Finance Minis-
ter that in the absence of an elected
legislature there cannot be a very de-
tailed analysis of the budget figures
under each head and so on. In fact,
the budget figures have been given to
us only yesterday. But in the absence
of a legislature it becomes our duty as
representatives of Gujarat in this Par-
liament to express our opinion on what
is, in fact, likely to happen now under
the budget which has been presented.

Sir, it is the duty of the Governor
and his advisers to see that this un-
expressed and subdued feeling in Gu-
jarat is not aggravated and does not
grow certainly at least during the first
years of the 5th Five Year Plan. One
can never be sure when another elected
legislature is going tg be in being and
I do not wish to be an astrologer on
that score. But, as of today, righi at
the beginning of the 5th Five-Year
Plan under the President's rule in
Gujarat I would very humbly request
the Central Government, the Governor
and the advisers to take into considera-
tion the fact that this subdued feeling
showld not be allowed to get aggrava-
ted.

Now, Sir, it is in that context that I
would Iike to offer a few remarks on
the Budget. I find that here is a bud-
get presented in which the revenue re-
ceipts are supposed to be about Rs. 334
crores and the revenue expenditure
Rs. 397 crores. The revenue surplus
is supposed to be Rs. 37 crores. The
revised estimates for 1973-74 do not
show any surplus as such. For 1974-75
this is what it is likely to be. Now, Sir,
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1 am not too sure that a rosy picture
is not being presented. A rosy picture
is being presented on the basis of cut-
ting down on revenue expenditure, In
terms of essential services, Sir, you will
find that family planning here has been
given some thousands of rupees cnly.
You will find that there is no large pro-
vision for any of the likely projects

which Gujarat can legitimately expect
during the 5th Five-Year Plan. 1 am
not sure when the Narmada Valley

Project will come, but certainly some
provision for the purpose of the Nar-
mada Valley Project in the first year
of the Fifth Plan should really be there,
As I said, on the revenue side it seems
as if there is pruning of expenditure in
order to present a surplus. I suppose,
because no taxation measures in fact
can be contemplated under the presi-
dential rule, ng larger surpluses can in
fact be generaied. Bu: even within the
frame-work of such taxation measures
as exist, even such statutory taxation as
exists, marginal adjustment may by
which revenue resources are augmented
and instead of merely generating a reve-
nue surplus, revenue expenditure cer-
tainly on essential services and on build-
ing at least some of the infrasiructure
which would be of help to Gujarat tor
promoting its own claims 1 the Fitih
Five-Year Plan, could certainly be un-
dertaken. 1 do not see, with due defer-
ence to my friend Mr. Ganesh, any
indication of that,

Sir, the total annual plan for 1974-
75 has been estimated at Rs. 143 crores.
Now when you look at the subsec-
tor-wise allocation under Rs. 143 crores,
you find no indication whatsoever of
any major projects for which work
nust necessarily start in the first year of
the Fifth Five-Year Plan and you do
not find any indication of that either
in the revenue or in the capital budget.

There are at least 2 or 3 projecis

. which T would certainly like to refer to

and that is the possibility of having an
atomic power project in Gujarat and
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the likelihood—not cnly the likelihood
but T would even say the strong claim
of Gujarat for location of a shipyard
at Hajira. The techno-economic group
has already indicated that Hajira and
Goa are the two suitable sites on tie
west coast for location of the shipyard.

Now 1 would say about the develop-
ment of further power resources in
Gujarat. Gujarat has been deficient in
power resources tor such an extent that
most of the industrial development in
Gujarat has been affected by power
shortage. Now, Sir, I find tflat this en-
tire Budget is merely on the indications
which had been given by the Planning
Commission, ] am sure the State Gov-
crnment—even before the Government
tell actualiy—has had discussions with
the Planning Commission and to that ex-
tent there were certain indications: The
whoie Budget is based entirely on. indi-
cations, tentative indications, given by
the Planning Commission as to what the
State is likely to "get in the first
year of the Fifth Five-Year Plan. You
will find, Sir, out of this 143 crores
of rupees, Rs, 67.64 crores are suppo-
sed to be from the State resources
and ail that the-Centre  is supposed to
give is something like -Rs. 32.17 cro-
res, some by way of loan and some by
way of grant, Even there, the loan ex-
ceed$ the grant. I would very respec-
tively urge,- Sir, -that under Presiden-
tial rule, it is the duty of the Gover-
nor and of the advisers to press forth
the claims of Gujarat as vigorously as
any elected Government would have
done. I am afraid, Sir, any status quo
budget which relies merely on taxation
measures as they exist, anticipated reve-
nue, anticipated revenue expenditure,
capital allocations.as they were existing
or as they were anticipated until yester-
year and a tentative indication by the
Planiing Cominission, any stetus quo
budget of this character is certainly not
going to satisfy. In this particular
con.cxt I do not wish again to refer to
the fact that while the immediate past
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agitation may have related to many
other causes, there is no doubt that
there is a subdued feeling that Gujarat
has not had its equitable share both
of Central assistance and Central Plan
projects. Sir, in the Third and Fourth
Five-Year Plans, Gujarat has not had:
any major Central project located in
Gujarat  except for the petro-chemi-
cals which had inevitably to be located
at Koyali and the fertilizer project at
Kandla: Except for these, no major
Central project in-the Third and Fourth
Five-Year _Plans has been located in
Gujarat. I would, therefore, very hum-
bly urge that Government must take
care to see that the infefests of Guja-
rat are.advocated and pursued vigorous-
ly. Sir, T would only like to
make one more statement, I
differ from my hon. friend,
Mr. Himmat Sinh. I'think the Adminis-
tration in Gujarat.is a very good- Ad-
ministration. If the administrators are
left alone and if in fact they are not
made part of political parties and poli-
tical influences the Administration in
Gujarat is quite scund and I only hope
and trust that now under President’s
rule there will not be that kind pf poli-
tical interference with the administrative
apparatus. I only hope, trust and pray

~

> P.M.

|
i

and I would in fact appeal to the Ad--
ministration to live up to the fair name
which they have enjoyed in the past and
pursue the interests of Gujarat 1o the
best of their ability.

Thank you.

w0 o &0 wEdw (TEUT) oAEA

q 3se % B GEAA F FIC Faar wizal
| a9T § a5Uq 4 aaLE, TEAT

.

WY gag dagd & we Fww mar F77
2 FUS 893‘«*& 92 ST %o u.Ffry
fru T § s fF e w1 S andy 52
% 92 994 W ¥ @9% §e I UF-fazrs
| fggat & Fa et R e w1 aEET
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[#fi €ro Fo qaw)]
qE 1690 fFaifaex & ofic o aga asr
FET gAE FT | 3@ qAT ac
9% 40 BREET dTwNg § fras ags
fafas afs & fasg gi wr 21 qowE
¥ o7 39 SmEl F1 fawrg Fw afn
& ot mam & st s fata 3 swie
F1 9ga Fgrat fad gFar § o At &
- FIT AT I W A = AR ¥ 9@
FFAT § | I ZW AT F AT A
TR AT I AR T A FE
f qorera # wwar ¥ @y cEr At
wfew MA ¥ fag qar gt 5 g
T HS GIURN & FFGT & | TATT G GAL
qE AHWA FT §, IJAFT SIAW [T F
fasr, saw fasra &Y, siv e w1 9ay
el A, ag agy 9 § 1 AFa ®
q@ & qiq WY UF qgq a7 FaCE AT
7 gFqr ¢ fagy T § arw faw o
§ ug 94t § % ag g wfgq

A QII-FIA, TG G AT AT

2 5 a97 witg ¥ §q7 AT ¥ FICCF

AMAA g JATHAT S1Q | IAFT AAA

AT H 937 FA I WIS | THSI 0 7B

TEG I9 T E | I WEF A1 A (AT
# A T F F0HT AT 90fEa |

THUT H Tq I AL AT AET A
# gar agg a1 A T owdeld 4@
A5 IgH, gF F A1 AT qgT FA THT
g0 41, 98 WY JAT TAT, LA SAE
ag frarat £ gswidl uFe wdiw 7 g &
W ¥ FFLUS EUE | AN F F A
9% 37 W & |A F1 I F fag g
AT 7 fAares wrawmFar £ | gan fag
q9E | FIT QT AIEAT FEAT KT AEE |
FUS T4 FT qFarT  gav g, frami
F W g, &, SAFT AV T®  FTOn
feut stg 1 9FTF @S w9 & fag ot
st freats aifaws T fear s
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39 92 7 w9 § IH #4791 F WA
FLIRIE ag 48 & 1w arwdEar F1
ez & 2y sra Ay qererg w1 oF fred
feear sqgfes wife s saadaal &
WA GATE | 2a que ¥ wqedT ¥ 97
Ta ¥ g7 fieg aq ¥ gatqe’ faww
frg 67 a3z wa #v wfr <&@ s
M off, = fr zq w9 ¥ fod A
&0 BT ®9a7 A9 avar §1 AR AT
F1 1 faazor &, sgsr 99 a7, 99 faa<r
F 955 108 9T FIA 50 AT &G4
T3 2 w9 6 sawifadi v ogeft #®#09
40 i FY § T Fglaa wifa F w0t
T GEqT FAT 14 @M aF 1 g | A
% § IARY IET FT FAGSHT FOE 54
A| qF g9 Wa T &, fqay fag Faw
50 gAT wFAT @7 TA0 & w4iq e
T F OF :|EF F1 OF A0 qar § g
fegqr w7 £ | TOET AaaT 73 g4 F 38
s § 99 At ¥ faga % fag saiar
HIAT AT T AF g 1 g A F faFrg
% faq Faa 50 g1 wAT & wAT AG7
Z e zdifad & =g o FRAT FEAD
% i stre e & g2 9 1At safaw faws
aw 71 &, a1 sa% fagrg & fag 730 9%
SaTeT gl #Y srqear £ sy =ifgd
oFf | qgely IR 7 A 3@ w1 F fAC
TZA FH UT TE0 AT AL FH A TG
gt afxardl #1395 7 Fari S |

FET 9T TF T(TAT IAGAL FILGAA
TIAT AT F IAT § A7 gH( § | WAL
TqARE 7 qg FG Aar wAr a9 «fex
TAT ST ¥ AT FET 0L TTE@A TARIV
FILIRAT AT T gr3fanr AT Ay
Tqrgat & T ofY | o anfaa PRy
FY 98 a¥3 ¥ Hra avar § | AfFa -
T | &1 1 wadaz a4t e fra afee
frelt A 7 38 & 2 frene 73 fRar |
#F iTAA FARIT FGRwA ¥ fag
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5 9@ ®q4T @7 TAr § I« fF g i
#Y 54 7T FY Ay 1 5 A w60
54 ATE AW F fad T@r wrg, 98 @ O
ANTE EHT | 3§ 5 W TA § & Aqr
3 @@ wml usfafvedwd 9T g @
g1 Sar g Y FARLZT AT TG AT AV
AT 7 GFAT g AT 98 F3r 9¢ @A
T St awar &1 T e 3 fa T 2 At
92 A9 AfHRTT FT FO7%7T 797 T 1 45 CF
TG

I AV W §9T § A FrIfAT e
F OF %7 ¥ &2 a1 A Sax fag
FUST w747 svded P srar & o=
Fia LA | AfFS TF A F1 &g S
TS WEL W WE &

LY

TS Fa o (A & GEeT O WY FeAal
HrEaT § 1 eww A Aiaaid fwan

99T 2, ST 3@ faar wv 9 dear
2, SR Werewt Wi & fwgts WA
7% g =ifeer w0 faato, s #Y
AW, TATATEET A T ave Fr faar
AT T 9% & F1H G587 a<g § qar g
TZE | agt 5T T aHat AT F@T wAqm
T AT F oavgfAF Am 7 qEer A
FE FV Fadl TEIT Tal § | AT FHAT
A =TT F GIF T A FTGHY ¥
Fadr g A7 faedant a1 sngfas fam
XYz Aww, FOy, fEfars, saed
FT AT osl A1 Tal faar J1ar | FgHT
AT g gt o g | S it
farer & a8 Faw Uws g0 an aF #1 & OF
fafarse farer & 7€ & | TAE FIS US-
T smady @ T8 9ar g A< g san
g5 97 Al ® 95q § | (IR ¥ A
aTe, g@, WIrE, agiar il 9o
fareft & ST Q4T WO & Y ST AT g,
snfaatfasi & ¥ gC 8, 980 9% IF T/
5 qfrdl g @ TE § W wEE
qiffeFe &veT ¥ ®1 | 9 A9 & |
I I el &1 A afadd gl
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frar qar & 7 e &t & A A
TF THY grad 7 g S s gAw fndy
g & # faFrg 7@ @ 9% o fom
T xv faar Siw ad gafv, sasr fawg
A1 7E g qFAT g otr At 98 A ag
A 3 1T frwwr gl 3o
wizx wwfas, feex, wiandy gatfaalar
X EFa st F fawg srfas wva wifag
arfs 4 @ W F a7-faafor & fzear
T qH AT TGI8 QT aF fAF
HIT 997 faq F1E F79 X T4 | wRE A
TS W AW g [oia § 517 AT
w7 wrEfea fFo g g, S ags 79 € |
g7 &9 St w fagdiaro g w1
AT T F1 3MF g0 & s G afFa
TATAT ST T qqqq A A7 AQTT T AG
§C gHdT & 1 A WY qwg #owaw
4687 Wit w fawedy @il § wafF F7
18 EMR WA 1 AR g a4ar 4 75T %
EH qT9R WA FT GIHAT FT @ & | AT
gl uvd €W § R grEgt safes
qIgT WA § TAF| wedl § wedy fwar-
feaq aarar € w&d g

qH FH AT AT W FEA g, T A~
T | A7 Ky Aga &Y AOEAT & | IqH
eg FEFHTL A Taal arF AE fear ) W
A g & fag faear @ o @i 7%
73 § A% AT 73 qF &F § AT
F1 S g faewt wifer saw Fw
FaIr &Y LT W | AL 73 0 95 EHiX
= fAar, 9T @ 83 gWTR @ HATS fa,
TATE ¥ 65 FAL &F fram ol A
73 § HAA 15 G TT FATH &1 ToTery
FY foar TET 1 AZ FATT Y BIT NTFH
e, TES AT FY GHMEI AT GEFTY
FHEET IV ART ATAT SAF AT TH THTL
# zulcdE, sftafaaag =6
STt F@ Y AT G A1qT AT I A
food &< § G AT R AT ST
o7 3% 6T ITFT FIAT ST G&T &7 1
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[#fY o Fo T27]
<qaT @I [SUd A aga Ay giat a1
GfrT za wE uT fafaw gogs fea-
Fz wqdr Uwimoer Jgy frar @,
og sty fag afi gar | S arEER
gt 9ad #g S TF FIT 41 |

aa<id ® oo gfag weRtaT gu 99w
af{ﬁ sdifa gl @1 9w
Y, 9T T AT § ST WEIE g IAK
qftare &1 250 TIF FIq ATE &1 9y
A AT FEF | TAT A AG TF G
F waEs F1 @G Fv gt ¥ fag -
FTT SEA T AV AAE AT | ST AW
& wdE w1 S fra T st
% fgaa & F w1 Wi g % 10 wA-
F4 aF TEGT A 150 AAT-HAT EAHI
qv A9 § a9 F FEFA 6T | gTA
7 149 TAEL 9T w1 f@AT A gE
§aer 10 aF TN SART § HGF qUaq
7@al § | TSRS H TF L 74T, A
fear Gt | 60 AD ST 0T ot gl
¥ g ¥ o fawedt fsad w=roswar
fp gad ST AWM T | TAGT T A1 vy’
% wre (g 9ad F1% (gar 98 oet
qrE § 4R X ST ggar aar | faa-
foeft v wa-fator afafe sfeaea § ard
T I aeF oad fAAs a9 | OE grem
3 worerg o 1 fgar g2 @ 9aw fag saE
#1 2AT FTA FT S TG goAT 77 B
ady 21 ou lgar § %o suifaa faam
FTr AT F 1§ GHR-STGFT TIUT
#F 2 S Nawms F faumas w1 ET &
zeo & gfam @ aFer &, g@d T -
sToiETd agt g | FAdis faad F az-
qrferat T 9T &7 ® I FATT AR A
gaR agt * fagas sow g w2q F
3T &7 g9 & 1 Fgi o 38 oW
gfers & a7 g1 | A1 A0 A Sga wH-

A

qTEFET & |
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TET gvg F odigar | o afaat
JAT | 981 & faaras %97 wF%F 7 959
f& 57 & a1 F 9% wHrT Y FI F0
wfster & Mt T@rE AT 9AF qAe ¥ uF
taadt mrr mar | ag S SEET Av
WHT g AR LA & a7 Aqq Fid-
At e JTlET |

T | A gl B, 1 Sed g
st & gaq fa=rd & adiw ara arer
SHIT FA 10 TIEET & | zafad qHaT
ST [T FT FOT 997 2 | FF F
uF RO T o 1 wew MR F ¥Eg
weedi it fegia Farar a1 fF—Narmada is
basically a river of Machya Pradesh. gg#
ATATTASAT IF T F 15 AT ZF evfaq
g0 FT HRAT | AfFT Fw v 7 geafa
g a8 4 g1, FIgem g1 98 74T geqie
g S ITTUT FT 57 g8 & I9 97 Afy-
FIT ALY & QAT 91 9474 47 97 S9q A
fafaa g | 3R AU & qdar AT
STedl & wfeaed /A7 gFdY § a1 9gT &%
qE QU F1 g7 T 21 gFaml g |
AT | AT HATE FT A A€ AG
@ & «fwT et w15 qfkcom wdy aF
e qE AT | TT TIT FT FFR /-
AT | 6T FIE A=A g1 aFar g adifs
agi & afafy 7 ag o #gr € fF awar
AT FT THT GH SAFRIAT FQT 1 3L
AT ST ATHTTE FFAT & A1 WA,
F56 AT UTEATT F £ (87 T Tl
fae aFar g T S41T  &7 91T a8
gFar g |

TIUA F A1 aeq fawwr g, S Fgr
S g ag fag 9 fag qeq wr @ g
GLHTT IAET AT IqqT 6417 7 T gaHY
AR AT F AT FTd T AW
F1 8 gfqwa & «1 7 A T ST 2 0
Fafad stael &0 faeare gar aga s
g
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%,' £ USRS q zaqy (g HAT, PR AV ‘

fEFFerETrT Tz X 7 gAT | 4T F M-
47 GF T nr;r‘r TTATH S § TF
W@ ST AR GRETT H g qi
gITar Fifaw g5 9 ) 9Hl A% A
TISTE T 97agix TG, 2 | 5F TET H—
Feg ¥ ARW gHT q¥ IR wAW
g1, g g |97 F faadq gial g
T WSHYTA FT &7 AT g 98 A &1
@R L UNT A § WiAT a8 ®HA’
FEA AT EAT F | TerE ¥ g
WAl Ag FTvATE g, 39 Avg IAR! I
<@ & | @ |1 g8 & fo 91 gwdwa
19-20 TSl ® fqF feegr swiawra
=il ®i g A% 94 avq ! AfFA
29 3 T & stredy S0 v uag-fala-
Ty F1 N9 fagaq F7@ € v Wl
F1 ToBTET &1 GfANT TV TaT T aFa—
AT WFT FT AFT |

W A FAAT (gAv g5, QAT @Ay ar
o wpstere WAy |0 F G99 FT wET E0
T AT 7@ &, 37 I gfra &7 AT Srerd
ST L@ E 1 7w g1 @ g, fee o gni
Usyarw Al qiq ¥ ©T F I@d 1@ |
TAY WIHITA FT FV *419 &, ST T 2
saF HY TF a9 9gAT 3 |

g7 Waal & AT | SIT IIG57 FATRH
FT g

DR. K. MATHEW KURIAN
{Kerala) ;: Mr. Vice-Chairman, Sir, we
are discussing the Budget of Gujarat
at a time when the agony of Gujarat
has not been reduced to any significant
¢xtent.
(Vote-on-account) at a time when the
deep wounds sustained by the people
of Gujarat have not yet been healed.
Sir, there is persistent dissatisfaction in
Guijarat even after the dissolution of the
Assembly. The people of Gujarat have
lost 80 lives in police firing. In 1942,
during the Quit India movement, the Bri-

|
|
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tish imperialists could take only about
12 lives in Gujarat. During the period
1956-59, during the Maha-Gujarat
movement, only 33 lives were lost. But
the Congress Government in Gujarat
has taken 80 precious lives during the
recent agiation. Though the &gftation
began on a relatively smaller issue, re-
garding the hostel mess bills, the move-
ment widened into a fairly massive one
and I would like to narrate some of
the reasons for this parficular | deve-
lopment. Sir, a study was made by a
responsible  verson, Prof. Jitendra
Dholakia of the School of Social Sci-
ences of QGujarat University and he
came to the conclusion, after a serious
survey study, that the deep-rooted eco-
nomic crisis caused the current stu-
dent unrest in Gujarat. Sir, accord-
ing to the study, 52 per cent of the
students coming from the poor middle
class families miss a meal a day. And
53 per cent of the students hope to
enter politics to purify politics and
cleanse the corruption-ridden economy.
In other words, man-made shortages of
food, man-made increases in the prices
of essential commodities, gross corrup-
tion at top echelons of the Govern-
ment, all these were instrumen:al in
inflaming the agitation.

Sir, 1 am referring to all this only
to bring to the attention of ihis House
that when we discuss the Budget (Vote-
on-account) of Gujarat, we must pon-
der over this basic problem whether the
Budget proposes to heal at least par-
tially the wounds. I have gone through
the Budget. What do we find here?
In this Budget (Vote-on-account) for
the next few months, they have a
notionally token one-third of the total
expenditure normally put in the annual
Budget. In one of the columns, for
the Council of Ministers, out of Rs.
8,34,000 they have provided Rs.
2,78,000 for the next three months.
May be they hope to have another
Ministry soon, after rigging fhe elec-
tions in Gujarat, But let us look at
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the more Iinteresting feature. The
amount for the Police Department in
the annual Budget was Rs. 18.77 cro-
res. But we find that instead ot provi-
ding one-third of the expenditure, they
have provided a much larger out-
lay for police for the coming few
months. They have provided Rs, 8.15
crores, instead of the notional amount
of one-third which should come only to
Rs. 6.25 crores. Therefore, you find
that for only one item they have increa-
sed the expenditure substantially, i.e.,
police, because they want to pursue
police terror in the country to subdue
the people who are agitating for their
grievances. On the contrary, you find
that for the consumer industries, which
have a capital expenditure in the annual
Budget of Rs. 68.15 lakhs, there is
no expenditure at all, even notional, in-
cluded in this Budget for the next few
months. Investments in industrial
finance institutions : Again you find a
substantial reduction in the expenditure
included. You find, thercfore, a basic
imbalance in the Vote-on-Account pro-
duced for the next few months, You
find a provision made for the non-
existent Council of Ministers. I can
understand that provided they have any
hope of getting Ministers after another
rigging as they did in Bengal. On the
other hand, there is a substantial in-
crease in expendiutre on police, a re-
pressive, coercive, element, which is
found to be want only beating up peo-
ple, breaking their bones and killing and
shooting people. In fact, if you look
into the police oppression, you will find
umpteen number of examples in Guja-
rat where people were dragged out of
their homes by the police and shot
dead. Young men were made nude
and made to march through the Streets.
People even inside a temple compound
were shot and killed. And vou find an
order of the Gujarat Government for
ghooting being set aside or questioned
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by the Gujarat High Court. I am quot-
ing what the High Court said :

“A Division Bench of the High
Court today held that the law and
machinery of the State Government
had no authority to shoot at anyone
for a mere breach of curfew orders.
Mr. Justice Mehta and Mr. Justice
Shah who constituted the Bench also
ruled that the executive directions in
the Gujarat Government announce-
ment relating to the  threat of
shooting were unlawful and void.”

Instead of understanding the writing
on the wall that the path of shooting
the people at sight in the name of un-
lawful assembly would not heal the
wounds of Gujarat, that the path of
authoritarianism  would not heal the
wounds of Gujarat, what the Govern-
ment is trying to do is to give us a
Budget in which there is a substantial
increase in police expenditure. Let us
look into the Budgetary provisions for
planning and development. I have
made a little exercise about the Plan
provision. In Gujarat under the Presi-
dent’s rule, when Shri  Shriman
Narayan was the Governor, a perspec-
tive plan was produced for the period
1974-1984. In that perspective plan
a total expenditure of Rs. 7,200 crores
was provided. The Governor is repor-
ted to have stated, according to the
‘Hindustan Times’ of New Delhi dated
18th February, 1972—and 1 quote— '
“The Governor claimed that the Plan was
labour and employment oriented even
though it has overall developme:it as its
aim. It aims at eradicating un~mploy-
ment at the end of the decade on the
assumption that the present rate of suc-
cess in family planning will continue”.
Unemployment is proposed to be solv-
ed at the end of the decade by conti-
nued success in family planning, I am
surprised to see the statement reported
in the Press by no less a person than
an existing Governor. Let us look at
the perspective plan. Out of the per-
spective plan for 1974-1984 for the
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first year of the Fifth Plan which was
originally supposed to constitute Rs.
1,053 crores, I find in the Budget a pro-
vision is made, for the first year of the |
Plan, Rs. 143.37 crores. If you really
work out the erosion in the rupee value
during the last several years, you will
find that not only the total provision
in the Fifth Plan was achieved to the
extent of only 50 per cent, even the
annual Plan provision for the next year
is much below the average provision
which should have been made in the
Budget in terms of the Fifth Plan Out-
lay. One-fifth of the Fifth Plan Out-
fay of Rs. 1053 crores works out to be
over Rs, 210 crores; part of it comes
possibly from Central assistance and
part of it from other sources. I would
like to have an explanation why even
after the continued agonies of Gujarat
adequate provision in the annual Plan
was not made and why you have made
only this paltry provision of Rs. 143.37
crores which in real value is being de-
preciated every year at the rate of
15 to 20 per cent. You also find that
the Budget makes a notional cash bajan-
ce of Rs. 2 lakhs at the end of the year.
In fact, this is fictitious, because the
State Government is making such assu-
mptions on the basis of a nominal sur-
plus Budget in the hope that Plan and
non-Plan expenditure will be economi-
sed, that steps will be taken for speedy
recovery of Government dues, and so
on. On these assumptions they have
shown in paper a notional deficit. In
fact the rate at which expenditure has
been rising in the past in the various
Departments indicates that the real ex-
penditure will be much larger and the
deficit at the end of the year will be
substantially higher.

I would like to deal with some of
the developmental projects incorporated
and not incorporated in the Fifth Plan.
According to a statement in the Press,
we find that despite the four Five Year
Plans there are many pockets of back-
wardness in Gujarat State, Despite
high rate of industrial development in
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the urban centres, we find that Guijarat
is one of the States in India which has
the most backward pockets in the rural
areas. Urban population in Gujarat,
according to 1961 census, was about
25 per cent. By 1971 census figures it
was reported to be about 28 per cent.
The rate at which urban development
is taking place shows the urgent need
for larger provisions to solve the pro-
blems such as provision of civic ame-
nities and development of vaiious muni-
cipalities. Irrigation potential created
in Gujarat upto March 1969 was only
11.35 per cent of the total cultivable
area. This compares unfavourably with
the national average of 20.7 per cent.
If you exclude Narmada, the irrigation
potential is 21.4 per cent as against
41.3 per cent in the country as a whole.
They have to depend e¢ither on Nar-
mada or on other schemes which are
yet to come.

In Gujarat out of the 19 districts, at
least ten are reported to be drought
prone and the cultivators are exposed to
seasonal variations in weather and va-
garies of nature.

Similarly in the field of forestry, the
area of forests in Gujarat is only 9
per cent as against the all India average
of 24 per cent and the national policy
of achieving the figure of 33 per cent.

Gujarat occupies the 12th position in
respect of roads. Similarly, Gujarat,
has, along with Rajasthan and Punjab,
very large border areas. These aieas
are still neglected in terms of develop-
mental allocations. Similarly in the
field of mineral wealth, with discover-
ies of oil and gas of commercial quality
and with rich deposits of Fluoride, Lig-
nite and Bauxite, Gujarat has immense
potentiality to solve most of the pro-
blems of the State.

If you look into the agrarian struc-
ture, you will find that out of 22 lakh
cultivators in Gujarat State, about 11
lakhs, almost 50 per cent, are holders
of below 5 acres. About 65 per cent
of these cultivators really come under
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the category of marginal farmers who
live below the subsistence level.

Regarding Adivasis and Harijans,
they constitute 21 per cent of the Sta-
te’s popwlation. Gujarat has 10 per
cent of the Adivasi population of the
entire country. In the district of Dong,
for instance, the concentration of Adi-
vasis is as much as 93.5 per cent. The
agricultural labour population of the
State is something like 22.5 per cenf.
The total working class population in
the State is like any other State in
India.

In the backdrop of these problems,
.we should examine what the Govern-
ment has done so far. In the field of
procurement of rice, and other essen-
tial commodities, the State Government
has miserably failed. At a time when
Gujarat was bleeding, at a time when
Gujarat needed foodgrains, foodgrains
were a rotting at Kandla port from
where they were moved to far-off Uttar
Pradesh to buy votes. This was what was
actually done. In order that the ruliag
party people maintain themselves in
power, Gujarat was allowed to bleed
and starve at a time when Gujarat need-

ed foodgrains very badly. In the
case of levy on bajra and rice, we find
a miserable failure in achievement

compared to the targets, Fifty per cent
of the bajra went underground during
the last several months and the pro-
curement of bajra was less than one-
tenth of the target and the farget was
one lakh tonnes. Procurement was
hardly 6,100 tonnes. In the case of
rice, against the target of 62,000 ton-
nes, the State Government could pro-
cure only a small proportion, that is,
only about 14,000 tonnes. Sir, the
greatest scandal was possible in the
case of ground nut oil. One of the
biggest scandals in the country now re-
lates to the groundnut oil case in Guja-
rat. Th2 price of groundnut oil in
Gujarat used to bhe about Rs. 90/- per
tin, The Gujarat Governmen; which also
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t used to procure groundnut oil to the ex-

tent of about 50 to 75,000 tonnes found
position where the en‘ire
groundnut oil was being taken out of
the State and sold at a premium of
200% and even in Delhi you find that
groundnu: oil is being sold at substan-
tially higher prices! Now you will find
ithat lakhs and crores of rupees have
been taken away in this manner by the
traders and mill-onwers in Gujarat and
other places. The profiy of the mill-
owners during the crushing season in
Gujart is estimated (o have been at
least Rs. 45 lakhs per day and out of
this share, the Congress is reported to
have got about Rs. 25 lakhs. Sir, this
is published in the newspapers acd this
is an open secre: in Ahmedabad. If you
go to Ahmedabad, you will hear in the
streets there stories about what share out
of this gross profit taken by the mill-
owners was given over to the Congress
coffers. All these things indicate that
instead of solving the problems of Guja-
rat, instead of solving the wounds oi
the Gujarat people, the Government
has gone on a war-path and is using
the police and is spending increasingly
on the police which is the instrument
of coercive power at the hands of the
Government. Instead of developing the
economy of the State of Gujarat and
instead of solving the problems of
Gajarat through a meaningful perspec-
tive plan, through allocation of ade-
quate resources for the State Plan and
also through Central assistance, the
Government has now come up with a
Vote on Account which, I think, we
must totally reject.

Sir, with these words, 1 conclude,

SHRIMATI SUMITRA G. KUL-
KARNI (Gujarat) : Mr. Vice-Chair-
man, Sir, this is the fourth time during
these last temn days that T have had an
occasion to speak on this very sad sub-

ject. I appreciate that this a repetition.
But still I  know and you will
agree with me that this is a subject

i
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which will stand repetition and the
people of Gujarat need all the sympathy
of the House and the Government.

As you know, Sir, we have passed
through tremendous and unprecedented
agony and we have never known such
things ever having taken place not only
in Gujarat, but also in any other part
of India and, therefore, Sir, it is not
something which is to be treated lightly.
Sir, the people of Gujarat have been
known for their law-abiding nature and
they are constitutional-minded people.
Bu: such people, such docile, lovable,
straightforward and honest people, of
Gujarat were driven to this situation
where the law and order completely
broke down. If vou go into the rcot of
these problems, you will agree with me
that the basic cause for all these things
was an economic one. But Gujarat is no:
a State which is not richly endowed and
yet, with all the handicaps, it has been
trying to make progress and achieve in-
dustrial  progress and the people of
Guijarat need to be congratulated for
their industry and for their patience and
for putting up with their hardships,
when, in spite of their hard work and
in spite of their industry, the eco-
nomic conditions started failing, the
basic necessities of living were vanish-
ing, food was not available and the
other amenities were altogether vanish-
ing from the scene, these docile lot of
people of Gujarat were driven to the
wall and they came back in agitations
which shocked the entire State, Now,
such people who were not by tempera-
ment given to these activities should be
treated and handled with compassion.
Now, because of these economic diffi-
culties, there was political breakdown.
Therefore, now if we want to re-esta-
blish political stability in this part of the
country, it is essential that we ensure
that economic stability and economic
well-being is also brought about. With
the greatest difficulties, Sir, Gujarat is
{limping back to normalcy and all of us
would like to preserve this normalcy.
To preserve this normalcy it is neces-
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| sary that we do mot let any untoward
I thing and economic difficulties crop up
whereby whatever little patience the
people have got and whatever little
assurance they have of stability that
they are trying to achieve, is destroyed
any further. Therefore, it is my most
humble and earnest request to the Cen-
tral Government, which has got this
opportunity, to show that Gujarat can
be well administered and can be given
whatever its basic necessaries are. We
are not begging for any extraordinary
thing. QOur request is, please meet the
bare minimum necessities of this part.
Right now, Gujarat is unfortunate; it
does not have a popularly elected Minis-
try, and therefore it should not be that
in the absence of such popular govern-
ment the necessities of Gujarat are
neglected. 1In fact, it is the greater res-
ponsibility of the Government to take

care of its every requiremen’. In this

| light, 1 would like to put forward a
| few suggestions.

Sir, traditionally, Gujarat, is a defi-

cit State. Its soil is suitable for oil
and for cotton. We produce in Guja-
rat about one-third of the groundnut

that is produced in the whole country.
Out of the groundnut oil consumption,
half of it is supplied by Gujarat. Guja-
rat groundnut 1s considered to be so
good that every year 70,000 tonnes of
hand-picked groundnut seeds are expor-
ted, and that brings us precious foreign
exchange.

Now, last year the groundnut produc-
tion was 3 lakh tonnes. But we had

drought conditions this year. We did
not have a real bumper crop as we
can wish. In the years 1970-71 and

1971-72 we had produced 18 lakh ton-
nes of groundnut. But this year = we
have produced 13 lakh tonnes, that is,
four times more than what it was last
year.

IThe Vice-Chairman, (Shri V. B,
Raju) in the Chair.]
“Last year, during the month of

March, the price of groundnut oil was
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in the range of Rs. 5-6. But ] regret
to inform this House that today with
13 lakh tonnes production, the price
of oil ranging between Rs. 8 and Rs. 9.
Now, this a fantastic situation. On the
one hand, we have such a good crop,
“and on the other hand we are not able
to control or contain the price.

Ordinarily, groundnut oil is used tor
Vanaspati. Last year, when we did not
have enough of groundnui, 45% con-
tent of every Vanaspati produced was
limited to 45% of groundnut oil. This
year it has been raised to 55%, thus
raising it by 10%. We are reducing a
considerable amount of the groundnut
which should be available to the States.
It is not as if with this 45% content,
the standard of Vanaspati will go down.
I would like to urge that a State which
is going to export 70,000 tonnes of hand-
picked groundnut seeds and is going to
earn foreign exchange, should be given
a little benefit at least out of this thing.
We do not want direct results of this
foreign exchange. But some imported
oil-seeds should be issued to the Vanas-
pati producers so that they can do with
only 45% of the groundnut and the 10
per cent extra can be released for the
people of Gujarat. Rapeseed oil, mus-
tard oil—all these can be used without
any damage to the standard of Vanas-
pati. 8o it is my very earnest request
to the Government that they should take

care of this aspect of the Gujarat eco-
nomy.

Sir, similarly, Gujaret is an area which
is producing cotton—Shankarcha cotion
~—which is produced in Sabarkanta dis-
trict and other areas of Gujarat, which is
wsed entirely for export purposes. It is
considered to be even better than Egyp-
tian cotton, long staple cotton, In these
circumstances, it becomes necessary
that we have divert our arable land to-
wards these cash crops. Traditionally,
Gujarat is a deficit State as far as food-
grains are concerned. In this light, I
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would like to say that when we are pro-
ducing cash crops which are useful for
the country as a whole and when we
are supplying 50 per cent of the ground-
nut oil needed by the country, at least
food materials should be supplied to us.
Since the month of February, 1974,
52000 tonmnes ot foodgrains are being
supplied every month to Gujarat, If
we were 1o assess our requirement at the
rate of 7 kg. per person per month,
we would need much more. But we of
Gujarat would be quite content if only
1 lakh tonnes of foodgrains are supplied.
It is my request to the Government as
well as to the Food Minister who is not
here that he should somehow ensure
that one lakh tonnes of foodgrains are
supplied to this very tired and riet-torn
State. People go tp these extremes be-
cause of hunger and unless this hunger
is appeased, we will not be able to
establish the normalcy which all of us
desire so intensely. Therefore, this is
my request about ihe food shortage.

The second point is this. This is the
first year of the Fifth Five Year Plan.
Gujarat, as [ said earlier, has tried to
bring about industrial development in
spite of so many handicaps. Sir, we
need coal for our textile mills, We have
got 125 textile mills. It comes to one-
fourth of the total textile mills in the
country, We are the biggest producers
of texiles in this part. We need coal.
But coal has to be brought from places
2000 miles away. But coal supply is
affected because of the wagon position
and our textile production is also affec-
ted. Sir, this is the beginmnang of the
first year of the Fifth Plan. Now, there
is no Government there. Therefore, it
is for the Central Government to take
a keener interest in the development of
Gujarat.

Sir, I would say one word in support
of my hon, friend, Mr. Harubhai Tri-
vedi and I would like to contradict
Shri Himmat Sinh Ji, the hon. Member
from my party. To say that administra-
tion is responsible will be a little too
much,
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SHRI HIMMAT SINH : 1 would like |

to clarify my position. Earlier, Mr.
Trivedi also mentioned about me, 1 have
not blamed the administration. What
I have said is that there are individuals
in the administration whg are identified
themselves with political leaders. They
are sabotaging the administration.

SHRIMATI SUMITRA G. KUL-
KARNI : I am grateful for his clarifi-
cation. I would like 1o make a point
in favour of our officers. If Gujarat has
made this prog:ess, it is because of the
excellent standard of adminis‘ration of
the Gujarat officers. Gujarat officers are
not only Gujaratis, They come from
all parts of the country and they have
made that State as their own. Thev have
given the best of their services to Guja-
rat and that is the reason that I am de-
fending the administration of Gujarat
and the officers of Gujarat, My only,
Tequest to them is that they should
achieve such wonderful progress in the
coating months as they have achieved
in the past_

Coming back tg energy, 1 declare
that we do not have any energy. We
have no other hydel project. There
is Narmada project which is still in the
offing. In the absence ot coal or be-
cause of inadequate and irregular sup-
ply of coal. there is no other energy
source. Therefore, it has been our con-
sistent request that one atomic power
station is given to us.

(Time Bell rings.)

THE VICE-CHAIRMAN
V. B. RAJU) : You can take
minutes more.

(SHR]
three

SHRIMATI SUMITRA G. KUL-
KARNI: The other twg gentlemen
from our party were not there, Al
right, 1 am finishing very shortly. We
have a great need for power and energy.
In the Fifth Plan, our requirement
is 3100 MW. The State is able to pro-
duce about 2300 MW. That leaves a
shortage of 800 MW,
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that one of the atomic power stations
in the Fifth Plan should be located in
Gujarat. 1 may submit that it is not

at all technically difficult. In fact, a
site called Balna near Bhavnagar
in the West Coast of Gujara: is

under very active consideration. And
prima facie, it appears 1o be one of the
most convenient places. 1 will give you
the specific reason why it is the most
suitable place for locating an atomic
plant. One is that it is not near  any
Secondly, it has got plenty of
sweet water which is meeded in bulk
quantity for any atomic power station.
It has also a rocky portion which gives
it an excellent foundation and which can
carry sufficient load and weight of the
reactor building of th e power plant it-
self. [If this atomic plant is located in
Gujarat, in‘ially it may give us 4350
MW of power and later on it can deve-
lop 900 MW. If that load factor is taken
into consideration, it is highly justified
and this is" according to the annual pro-
jections in the Fifth Plan. That is why,
Sir, it is my request to the Atomic
Energy Commission, through the Fi-
nance Minister, that we must be given
the privilege of having this atomic power
plant, "The only other thing is that it
is 30 kms. away from any earthquake
zone. It is said that it may be in the
danger zone. But Tarapur also had the
history of the same danger zone about
earthquakes. It was seismologically and
geologically considered. Bug this is not
such a fault that it may be altogether.
ignored. I understand, Sir, that Goa is
claiming one such atomic power station,
1 personally think that Goa is such a
small State, may be it can spare the taci-
lity for an energy-dry State like Guja-
rat. Maharashtra has already got one. [
think it would be logical that Maharash-
tra does not require a second plant.

v

Now, Sir, I would like to give a small
reply to my friends in the Jan Sangh
and the C.P.I. 1 think, the hon. Mem-
ber from Jan Sangh mentioned about
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the name of Shri Utthambhai Patel. Shri
Uttambhai Patel is an Adivasi leader,
who is loved by the 38 lakh Adivasis
of Gujarat. I cannot imagine that he
can ever be employed in any kind of a

criminal activity, much {ess a murder
case. I think there is some mistake
about it and it should not be
repeated. . .
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SHRIMATI SUMITRA G, KUL-
KARNI : 1 would submit that this was
such a huge rally that nobody can tell
what exactly has happened. But we can
vouchsafe tor the character and the abi-
lities of this gentleman, who will never |
associate himself in such activities, This
I tell you on my own authority, which
is also not less because nobody in  this |
House can ever believe that Mrs Kul-
karni can indulge in this activity. If 1
can, so also Mr. Patel. ..

|
R gzg g F Xy foar 91y \
?
!
%
|

(Interruption)

THE VICE-CHAIRMAN  (SHRI
V. B. RAJU) : Dr. Kurian, let he
speak,

SHRIMATI SUMITRA G. KUL.

KARNI : Sir, I am also very grateful
to Dr. Kurian for his love for Gujarat,
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© But T would »ay that all these disturban-

ces were mamwnly the activity of his Party
and his partymen. ..

(Interruption)

DR. K. MATHEW KURIAN : Mrs.
Kulkarni, you are giving too much cre-
dit to us. You have done enough damage
to Gujarat and, therefore, you are to
blame yourselves,

SHRIMATI SUMITRA G. KUL.
KARNI : Sir, it is uftetly g false report
that. .. 4

DR. K. MATHEW KURIAN : T am
surprised that you put the blame on the
Opposition when you yourself said in
the speech that hunger was at the root
of the whole problem. Who isto be
blamed for the hunger of the people?
Your own Government. Why not blame
your own Government?

SHRIMATI SUMITRA G. KUL-
KARNI : Sir, I have only one submis-
sion to make, He said that there was a
police budget of Rs. 18 crores. And one-
third works out to Rs_ 6.5 crores, and
only two more crores of rupees are there
for purchasing the equipment which has.
been already ordered and also for paying
the Home Guards who have been
brought out on a special duty, Now, this
is one fact about our. ..

DR. K. MATHEW KURIAN : Are
you the Minister in charge of Police?

SHRIMAT!I SUMITRA G. KUL-
KARNI : I know very well about it.

DR. K. MATHEY KURIAN : Any
components for the purchase of machine
guns alsg there? s

THE VICE-CHAIRMAN  (SHRI
V. B. RAJU) : Do not provoke her.

SHRIMATI SUMITRA G. KUL-
KARNI: Now, this agitation was star-
ted by the young men. My analysis of
the situation is that this thing happened
because there was a lack of communica-
tion between the administration and the
youth. After all, their demands are very
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simple. Their demands about education
can never be something insurmountabie.
My request to the Central Government
as well as to the present duy administra-
tion is that they may please understand
their requirements and demands and try
to solve them so that no more such pro-
blems may come up. I appeal to the
younger people. It is good that they came
cut with this kind of thing, But, future
ts for them. Future is for the progress of
the tradition. Now, tradition can best
be preserved by democracy. The wayv
democracy was handled in the last month
is an extremely sad affair. I feel hurt as
a parent that people, parties and indivi-
duals should incite youngsters and mis-
lead them. Is this what we want from
our youngsters? Is this what we want
from our sons and daughters? This is a
common and combined responsibility of
every mature person that he should not
play with such a volatile and such an
cnergetic force, like our young men.
They should be preserved, Therefore, it
is my request to every party which is
tiying to fish in these troubled waters to
be careful and not to play with them
because if they do so they will be play-
ing with fire. These young men are the
power and energy of the future of our
country. We should not mislead them.
We should not provoke them and give
them wrong suggestions and take them
on a wrong path. If we do so, we will
be setting up bad traditions which will
not be worthy of us, (Time Bell rings)
It is not the problem of Gujarat alone.
It is the problem of whole country.

(Interruptions)

SHRI N. G. GOREY (Mghurashtra) :
Sir, rather diflicult to speak after such
an eloquent speaker as Mrs. Kulkarni
1 only wonder how things have changed
within the last five days. The temptation
to be sarcastic is there because you musl
have listened to what some of the Mem-
bers from those Benches were saying
only last Thursday when my friend,
Mr, Bipin Pal Das and even the young
Turk, Mr. Chandra Shekhar, felt that 1
was being somewhat heretical and they
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{ were surprised and pained that I should

take that attitude and describe what

+ happened in Gujarat as a mass upsurge
by the people, for the people and of the
people.

But, Sir, I am really happy that the
Government at last took this decisicn of
dissolving the Assembly, which in fact
should have come much earlier. I feel
very sad, however, that the decision has
been delayed. Had that decisicn been
taken a bit earlicr, many young lives
would have been spared. Nearly 100
young boys were killed and many more
were maimed for life. Sir, T think that
we are going through a period of tailism
in the sense that things happen first and
all that we can do is to try to analyse
things after the events take place It
shows how alienated we have
been from the common man,
the political leaders, the intel-
lectual elite and those who are governing
this country, Every time something
happens we come on the scene and try
to understand why this should have
happened in this particular manner. The
same thing most probably has happened
in Bihar and after a couple of days we
shall be discussing Bihar, as to why
Bihar, the land of Buddha, just as
Gujarat, the land of Gandhi, should
explode like this. It is not a sign of
leadership at all. It is not a sign of
good government at all that every time
the people take to action and all that is
left for us is to have 3 sort of postmor-
tem and the Government only wakes up

after they have burnt their fingers.
|

4 pP.M.

;' I do net want to dwell on the pro-
“ blems of Gujarat because 1 hope that
| now normalcy is coming back and I
| should be careful in saying anything that
' will hurt the process of heeling. 1 would
! like the heeling to take place as quick-
ly as possible. :
| '
i Sir, I will come to the question o.
Budget. Somehow, on the backdrop ¢
! these happenings it looks very lifeless,
. almost irrelevant. I do not know how
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the Government, the caretaker Govern-
ment, the President’s Rule is going to
help this process of heeling and that is
what is wanted. I think one of the
things that the Government wiil have to
do is to establish close contacts with
the people, try to undersand them. Mrs,
Kulkarni said that they must be treated
with compassion; I won'i use that word.
1 would say that they should be treated
with understanding, there must be a
liaison between thz Government officers
and the common man and I think if
the Government cfficers rise above party
politics and appeal to all the Opposition
parties to help in this process, 1T am
quitec sure, Sir, that the necessary co-
operation will be forthcoming, If the
sole idea is to re-establish the Congress,
if the sole idea is to bring back those
discredited people, then 1 think the
whole experiment will be an exercise in
futility,

Sir, so far as the Budget is concerned,
I would like to say that there is an
impression throughout the country that
the Gujaratis are rich people and Guja-
rat is a rich State. It is almost like jud-
ging Maharashtra from what you see
in Bombay. Sir, just as in Maharashtra

so in Gujarat, it is a lop-sided develop- |

ment, Industrial growth has taken place
only in certain peckets and the entire
hinterland is left undeveloped. That
exactly the stale of affairg in Gujarat.
I think hundreds of villages, nearly
three-fourths of Guijarat is undeveloped
and all the development that has taken

is

place is from Ahmedabad to Surat
along the western coast. The major
development is confined to that area,

while the rest of Gujarat is very poor,
prone to scarcity, famine, That is why,
Sir, I would say that this Budget does
not provide enough for levelling up
those areas which remain undeveloped.
It is a paltry sum that you have provid-
ed. You have said that because of the
drought, because of the scarcity of rain-
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suffering from food shortage. If that is
so, then the provision that you have
made in the Budget for developing
those areas is very scanty. You must be
very liberal and try to bring up those
areas so that the Gujarati people can be
assured of enough foodgrains to meet
their necessities. How can you do that?

Then I come to the next question,
that is, irrigation. Sir, very rightly
Member after Member pointed out that
the decision about Narmada is overdue.
Sir, I will make an appeal now to _the
Prime Minister, to the Government,
that they should not delay taking a pro-
per decision about Narmada. I know
that there is a dispute between Madhya
Pradesh and Gujarat but for the last
fifteen years this dispute is going on and
if you leave it to the Chief Ministers
of those respective States it is never
going to end. Theretore this is the pro-
per time when some decision should be
taken. You can meet half-way, The fear
that is in the mind of Madhya Pradesh

that so much land will be submerged
can be allayed through it connot be
completely removed. This Narmada

Valley Development will perhaps give
you enough food and enough electricity
for which vou have been searching all
over. If this Narmada valley scheme is
properly developed it will give up
enough food not only to the Madhya
Pradesh and Gujarat people but the
people of all India will benefit from that
because the potential is so great, Just
now Mrs, Kulkarni talked about atomic
plant. It will take years to come up
and perhaps it may be very costly, but
this is a hydro-electric project and this
can give you all the electricity that you
need. 1 know that the Gujarati people
are very enterprising, not only the mer-
chant class, the trader class, but also
the peasant in QGujara! is very skillful.
They are industrious and if you give to
the peasant the water that he needs and
if you give the enterpreneur the electri-
city that he needs, then I am quite sure
that within the next five or ten years

fall, nearly two-thirds of Gujarat was ; Gujarat will be altogether a different
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State, perhaps a surplus State and that | Ganesh to go deeper into the matter. If

is exactly what we want.

Then I would like to point out what
is happening in Kandla. So far as my
knowledge goes, Kandla is dying; excep:
for a little cil that you take from the
tankers there is hardly any activity in
the port wor:h mentioning. Theicfore 1
would beg of the Central Government
that having invested so much money m
Kandla port they should go ahead and
try to make it 3 really first-class port
which Gujarat can make use of and the
entire country also can profit from.

Now, so far as social welfare i{s con-
cerned, I think the point that was raised
by my friend from this side deserves
consideration. One of the biggest con-
centrations of Adivasis s in Gujarat. [t
is a belt stretching right from Ranchi
to Panch Mahals. It is the Adivasi belt
and it is not just an accident that one
of our foremost social leaders like
Thakkar Bapa came from that area. He
worked there; it was he who pioneered
the whole thing. Thakkar Bapa is a
- name which we shall never forget; we
should never forget. Now a man who
started that sort of work naturally must
have hoped that very soon the Adivasi
area will be developed but now we find
that this Budget provides a very small
sum for the welfare of the Adivasis, On
the one hand in the Fifth Plan we are
talking very big about the minimum
needs of the people, and in the minimum
needs you have said that particular

attention will be paid to the Adivasi
areas, to the backward areas, to the
weaker sections of the society. Now

this entire Adivasi belt in Gujarat con-
sists of weaker sections, exploited peo-
ple. Uttambhai Patel was the leader of
these people. Now Mrs. Kulkarni claim-
ed that she knew Ufttambhai Patel. [
can say I know Uttambhai Patel for the
last fifty years. I was the man who
witnessed the first Satyagraha by Shr
Uttambhai Patel and his Adivasis in that

area. So, Sir, this is really a very sorry

these pecple, fiftv lakhs of them, remain

i unsatisfied, then you are really creating

a problem for yourself in that particular
atea.

The last point that I would like to
say is, let us try to see that this phase,
the phase of President’s rule, in Gujarat
is as short lived as possible, Gujaratis
are a very proud people. They are a
well-organised community. By nature
they are peaceful and constructive, Now,
it such a people were made to feel that
President’s rule 15 the only solution,
then, T think, they will feel hurt. There-
fore, 1 say, make this period as short
as possible. Go in for fresh elections as
soon as posssible, Delimitation and all
that procedure should be fellowed
without loss of time. Let the Gujarat peo-
ple have a new Assembly of their own.
I would say that the appeal made to all
the opposition parties to co-operate, this
particular point. has been well taken.
We know that we must co-operate, but
for what? If you really want a cleaner
democracy, 1 entirely agree with the
appeal made by the Navnirman Samiti
leaders. We want a clean adminiatra-
tion, We want a Government which is
not corrupt, You must try to understand
these things. It is no use blaming each
other. 1 do not want to indulge in mud-
slinging, Let us all agree in time, but
not atter the time is over. It is no use
bolting the door after the horse is
stolen. I am saying that if you find that
your own people are corrupt, you must
have the courage to say so in time, not
after they have gone. If my party peo-
ple are corrupt, I must have the courage
to sav so. This is what the people want.
People can stand all this scarcity, short-
age of food, etc. if they are convinced
that the Government is doing its utmost
tc see that whatever is produced is being
taken to the people. This is the point
which [ would like to stress before con-
cluding. Mrs. Kulkarni pointed out that
Gujarat soil is fit for some cash crops
which we need desperately, viz., ground-

state of affairs and T would ask Mr. | nut and cotton. Yes, we require them.

i
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Now, if Gujarat soil is suitable for these
cash crops which are needed by the
entire country, then let not Punjab or
Haryany or Madhya Pradesh grudge to
give them necessary cereal. The entire
country will have to be considered as
one unit. If Maharashtra can give you
sugar, well, give Maharashtra the grain
that it needs. Unless we take to this sort
of specialisation, we shall come to this
pass that every State must be self-suffi-
cient, but every State will not be self-
sufficient because the soil is not favour-
able. Therefore, I would say that the
Gujarat people must be given this assu-
rance that if they grow enough ground-
nut, if they grow first-rate cotton, which
is needed for export, they may rest
assured that the needed wheat, rice and
other cereals will come to them. If that
is done with honesty and sincerity, I am
quite sure that the people of Gujarat
or anywhere else will not feel the neces~
sity of rising in revolt. Revolt does not
take place all of 3 sudden. People watch
and people wait. T have not come across
any people throughout the world who
are more patient than the Indian people.
They are so patient that one really
wonders why they did not rise in the
revolt earlier, But they are very patient,
Ang if they are patient, then you must
also be sincere and honest. If they think
that nobody is fair to them, that the
Government is all steeped in corruption
and selfishness, then they take this step.
1 eschew violence, I condemn violence.
But please tell us what a man going
hungry for days and wecks together
should do. His wife, his children and he
are starving. If you say, “All right. Al
that he has to do is to die qutetly.” then
I am not with you. I would say, let him
fight back whatever the consequences
rather than die without raising a voice
of protest. And that is exactly the point
you are pushing the country to. | say,
let us all join together, try to see what
can be done, what 15 being produced.
and let us distribute it honestly and
fairfy so that everybody will get his due

[ RAJYA SABHA ]
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share. If this is done, I am quite sure
]that this process of healing will be
fquickened and normalcy in the real -
) sense of the term can be restored in
Gujarat. “'

l Thank you.

Hiad qgd) TR deiaa ('(TET‘G?IFT) :
Ie-qaiifa o, fusd &1 rd 9daT § S
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|
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ST £t g fwey Afs 9T A 9ga FY
B AT azy A FAW AT FA ST I
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Ux 9%2 el o1 T &, Fefavafaaia
& gai 9% sETEdl & dfea S sl
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IAN G E 1 AR F AR gEOTIT IR
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# aifa 211 T30 F@A F1 RS qa09 A8
&1 72 3349 g1 ALY gFar |

AT qIVT FT sAFY FAT § 9C F2T %
AT w1 20 AT g€ T AT H A R
faT aar & frast & d2va wwar agar
21 3@ FFa Tl T TFA9 K A
q1a A9y gaA # A2y ardl zafag agac §
f& agt a7 sdf &1 QAR § Mo
A HrOd Ha F g wAAT 2 5 arq zA
QT FY {IT T AT |

THE VICE-CHAIRMAN (SHRI{
V. B. RAJU) : Before I call the next
speaker, I would like to announce that
immediately after the discussion on the
Budget of Gujarat, the Half-an-Hour
Discussion will be taken up, The two
Statutory Resolutions, I think, may be

taken up later on. Now, Mr. Bhupesh
Gupta.

SHRI BHUPESH GUPTA (West
Bengal) : Sir, we have discussed Guja-
rat in some other connection several
times in this House, Some of its pro-
blems were touched even at that time.
Now we have got the Budget before us
and this is usually a ritual for the House
because we are not in a position really
te study the Budget properly, much less
to give opinions on different aspects ot
the Budget proposals or, for that matter,
the problems of Gujarat. After all, at
of a sudden we cannot get acquainted
with these matiers in order to give a
very informed and considered opinion,
Unfortunately Gujarat Assembly is no
longer there. 1t is good that it is gone,
but the people of Gujarat will not have
the advantage of having their problems
discussed in the forum of their State
Assembly, But the people are not to
blame for what has happened. Gujarat
is a name now in a different context.
It has always been in the limelight of
our national life. Today it hes again
become a focus of national :ilention.
Different people are trying to interpret
Gujarat in different ways, We on this
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side of the House have held this as a
spontaneous populai mass  upsurge
among the people of Gujarat the like of
which has rarely been seen
-country after independence. The upsurge.
as you know, wag in support of the
demand for the daily necessities of life,
against rising prices, against hoarders,
prefiteers, monopolists and against cor-
rupt, all of which are eminently demo-
cratic demands of the people. And these
demands evoked sympathy and support
among the entire people of Gujarat and
the movement was led initially by the
Nav INirman Samiti of the students.
Those who had witnessed this movement
in January and even later would bear
out the fact that it was by all accounts
a democratic massive, popular upsurge.
We are not amongst those who have
tried to malign the movement simply
because some designing eclements of
right reaction and communal parties
have sought to take advantage of the
situation. Therefore, when we say Guja-
rat, we have in mind the massive, sur-
ging, heroic, upsurge of the entire peo-
ple against rising prices and other de-
mands affecting the life of the people
and the society. But there are others
who have their own way of looking at
Gujarat. For example, the Jan Sangh,
the Swatantra Party, the Syndicate Con-
gress for that matter, and similar other
organisations have their way of looking
at Gujarat, And indeed they are using
the name in other contexts in other
places to justify downright acts of
violence and hooliganism against forces
of progress and essentially in the
interests of exploiting the classes. What
is happening in Bihar today is no re-
production or projection of  what
happened in Gujarat. In Gujarat it was
a mass upsurge of the entire people,
initially very disciplined, despite provo-
cation, and attack on the part of a cor-
Tupt Ministry, constantly unifying the
entire people into a mighty movement
and upsurge. What we see in Bihar to-
day is something entirely different.
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There we have the RSS and the Ananda -
Margis organising a bashful campaign
of terror and violence, arson and loot-
ing, indiscriminately let loose in the
cities and towns with a view to creating
anarchy and chaos so that the forces of
reaction and fascism can make a head-
way. It has nothing to do with what
they call the Gujarat way. The Gujarat
way, if I take into account what
hapcned in Abmedabad and elsewhere,
is the will of the surging people in
vindication of their Fight and interest.
What is happening in Bihar? What

.we have read today in the newspapers

is something shocking. If these things .
are allowed to continue what we will
have in this country -is the destruction
of the very foundation on which Parlia-
mentary Democracy and Parliamentary
system stand. That will pave the way
not only for a rightist takeover, but for
a fascist, counter revolution. That is
why we say that it is an insult to the
people of Gujarat and their great move-
ment to compare the orgies of arson,
loot and all kinds of violent actions in
Patna city with what happened in
Ahmedabad and other places in Gujarat.
1 was in that great State in the height
of the movement towards the end of
January. I saw ng arson taking place
anywhere there whereas it has taken
place in Patna. I never saw indiscrimi-
nate looting going on or newspaper
offices being attacked and burnt. I did
not see such things at all. 1 did not see
Anand Margis being backed by Jan
Sangh and Shri Vajpayee suddenly ap-
pearing in the streets as a real democrat,
I did not see in Gujrat RSS boys lead-
ing the campaign—although they were
there—and similar elements lurking and
prowling on the streets to take advan-
tage of the situation. Basically they were
not there in Gujarat. But in Patna it
is first and foremost, in every sense of
the terflim, the handiwork of very plan-
ned conspiracy of these people. What T
see there in Patna is the unleashing of
certain dangerous tendencies in our poli-
tical life. It does appear that the right
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reaction and communal forces, having terro.r and counter-revolution. Are we
failed to seize political power in the | to witness the opening of such chapters
country and even in some States | in our political life? Are we

through election and similar other me-
thods, have now taken to some type of
counter-revolationary and extra Parlia-
mentary methods in order to make the
functioning of democratic institutions
impossible so that they can take advan-
tage of the situation and bring abcut a
rightist takeover from outside with the
help of the reactionary elements, both
within and outside the ruling party. 1 say
both within and outside the ruling party.
Are we to stand such a thing? We will
have thousands of quarrels with the Gov-
ernment and Government may bave
quarrels with many of us, Such problems
have to be settled democratically con-
forming to the norms
through democratic process, through
¢lections and through democratic and
peaceful mass movements in our coun-
try. If we surrender to Anand Margis,
to obscurantist forces and to communal
reaction in the RSS, before long we shall
be facing a situation when there shall
not be democracy to talk about in this
country. That is why we are intensely
against the kind of thing which has
been indulged in Patna.  That is why
we are opposed to bringing in the name
of Gujarat to justify what bas happened
in Patna. I say this thing today because
the time has come to see the writings
on the wall. If the Government does nof
mend its policies, if the Government
does not attend to the grievances of the
people and to the problems of food,
shelter and the daily necessities of
life, and if they do not take action
against hoarders, profiteers and black-
marketeers and uncarth the black
money, a situation will be created which
will be exploited by communal reaction
and fascism. That is what T see. Sir,
history is replete with examples when
inept and corrupt and anti-people gov-
ernments create in some ways a situa-
tion even within the framework of de-
mocracy which is exploited by the fas-
cists, firstly to subvert democracy and
then to replace it by a reign of fascist

of democracy, .

to see
before us that what we have built is

endagered not to speak of what we seek
to achieve through cur struggle, in the

future? This is the poser before the
nation.

Sir, Patna brings the grim warning to
the nation that the forces of counter-
revolution, the forces of fascism, forces
of recation combined with the forces of
colonialism and religious obscuratism,
are acting to a plan, almost to a sche-
dule, in order to start these incidents
now here, now there and then in diffe-
rent parts of the country, so that we
are faced with a situation when they
will be in a position to strike from a
poition of strength, having let loose the
reign of reaction and a reign of terror
and having upset everything. We are not
for it, In fact, Sir, a time has come for
all of us to.stand against it and that is
why, Sir, 1 feel sorry when some peo-
ple are trying to talk in the name

of
Patna and Ahmedabad in the same
bieath although I know that the same

forces to an extent are acting in Patna
and Patna also is not out of bounds for
them and I am aware of it. But what is
happening? Sir, in this connection, I
should like to say one think : Gujarat
has many lessons to offer. But I do not
know whether the Government is try-
ing to learn thc correct lesson. 1 wish,
Sir, in our Constitution there was a pro-
vision for recall. We have demanded for
the provision for recall in our Constitu-
tion. Why should not there be a provi-
sion for recall? In the Committee on
Defections which deliberated on this
subject, we suggested that there should
be a provision, for recall in order to see
that the people’s mandate is respected
and in order to give the people their
inherent right not only to send their re-
presentatives to assemblies and Parlia-
ment, but also to recall them should they
forfeit their faith or betray the trust
reposed in them, In our Constitution
there is no provision for recall. If we
had such a provision, a provision for
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recall, perhaps these things would not
have taken the turn they did in Gujarat.
Sir, it is clear that democratic norms
and. processes must be observed by all.
However convenient it may be tor this
and that party at a given moment, I for
one, Sir, would not be one who would
like to see a legislator or a Member of
Parliament resign his post or mcmber-
ship by being forced in a manner which
is sometimes sought to be done as was
done recently by shaving the person's
bead or hv beating him or his family. |

would certainly not like it. But I would '

like the right to be given to the electo-
rate tg decide according to the law of
the land and T would like to have a
provision in the Constitution as to when
he should be recalled or to decide whe-
ther he has forfeited the confidence
placed in him in order to justify his
recall. This is how I would like to have
it done, to make it absolutely clear. Sir,
these are all the beginnings of wrong
trends, Sometimes, Sir, unwittingly we
also do certain things. But 1 think these
things should not be encouraged. There-
fore, I feel that we should try to make
a provision for recall in our Constitu-
tion.

In this connection, Sir, 1 wouid like
to say that the young people in our
country who have attained the age of
18 should be given the right of vote.
_This again is causing frusiration, the
denial of vote to millions and millions
of our young people above the age of
18, but below 21. Why should they be
denied this right? Le( them also be parti-
cipants in the initial process of demo-
cracy, 1 think the Government should
seriously consider such things.

Sir, in Gujarat, I do not know whe-
ther we saw a melodrama or whether it
was a tragedy or it was comedy. But
we saw Mr. Morarji Desai going on fast,
Sir, I did not know how to feel about
or react to it, We have known our
friend, Mr. Morarji Desai, for many
years. You may accuse him of anything.
But you cannot accuse him of any love
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for democracy. We have seen him in
hunger strike in  Ahmedabad only to
prevent linguistic  reorganization of
States. We have seen the same gentle-
man as the Chief Minister of a compo-
site Bombay State shooting down 105
workers in a cold-blooded manner in
Bombay and Maharashtra and another
26 or so in Ahmedabad in Gujarat with
a view to denying them the very legiti-
mate demand for linguistic reorganiza-
tion of composite Bombay into two
linguistic States, which later came into
existence. We have seen the same Mr.
Morarj: Desai in Parliament. We have
seen how he refused even to listen to
the demand of the Lok Sabha to get the
Attorney-General to give an opinion.
Ultimately he had to yield. He said, “I
would not bring him even if the entire
Lok Sabha wants”. And he had to eat
a humble pie. We have seen Mr. Morarji
Desai, in the case of the working class,
how he came down heavily upcn them
vith repressive measures, using Preven-
tive Detention Act and other black laws
to suppress the working class, We have
never seen Mr. Morarji Desai supporting
any struggle of workers, peasants, stu-
dents, teachers and other toiling people
in his entire career since Independence.
He occupied a very high position in the
ruling party and Government, We have
always seen him suppressing. The same
Morarji Desai became a champion
suddenly, who flew from Bombay to
Ahmedabad to enact a wonderful drama
of fast unto death. Morarji Desai knew
that life does not end so casily and
death does not come for simply asking
ond a fast of this kind. The background,
against which he undertook the fast,
should also be seen. Sir, when he fasted,
it was thought that the Gujarat Assem-
bly had virtually dissolved itself with
the resignation of eighty MLAs, Indira
Gandhi, Prime Minister of the country,
had stated in the other House that the
Government had no infention of reacti-
vating the Gujarat Assembly. Morarji
Desai anticipated the dissolution, com-
ing sooner or later—sooner rather than
later. He thought: Why not go into
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action? So he began the fast—fast ac-
cording to the schedule, fast as per dec-
laration of the Prime Minister, fast as
per announcement of the Government,
He knew that dissolution would come;
it was only a matter of time. .,

(Time bell rings)

Sir, T raised this question because
that might create some misgivings in
the minds of the people and also spoil
the atmosphere. Mr. Mgrarji Desai is a
very old man. He should be wiser than
we are. But we are not men of kinder-
garten as if we do not understand what
is a stunt. We understood it, The peoplc
understood it and it became a laughing
joke, We knew that somebody was wait-
ing perhaps with a glass of orange juice
to be handed over to him in z matter
-of hours when the dissolution would
take place. Sir, it was a drama, badly
conceived, badly executed and which
badly ended. Therefore, let us not go
into that. Let us not listen to Morarii
Desai’s advice. Sir, I say this thing
because such situations are also there.
I feel that Morarji Desai was not so
much interested in restoring peace in
Gujarat as in re-establishing his fading
image today. I must congratulate him
that he took the situation rather well,
in a paricular manner. He knew hat
he would have to fast for a few hours.
Why was it not done earlier? When we
_ were all pleading for the dissolution, the
Government did not do it. First of all,
the Government does not do the right
thing at the right time. Even if it does
it, it does it in a clumsy manner and
the others take advantage of it and the
Government cannot take advantage of
it, No wonder, Sir, that the newspapers
are saying that the dissolution has come
as a result of Morarji Desai’s fast, No-
body is saying that the dissolution has
come as a result of Bhupesh Gupta and
others who had been pleading in this
House over the past week, It has come
as g result of Morarji Desai’s fast. I
was thinking of cursing myself why I
did not go on fast somewhere in the
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Parliament House. I could have also
done it and should have been a co-fastet
in order to get some co-credit. Maybe,
the lion’s share would have goine to him
because after all he is a Gujarati and a
minor share might have come to me
because I am a Bengali,

SHRI KRISHAN KANT : You miss-
ed the chance.

SHRI BHUPESH GUPTA : This is
what I concede. (Time bell rings) 1
leave Morarji Desai alone for the time
being. I knew that he would be hale
and hearty and we would see him back.
I think this fasting for two days has
done him good, I fasted for two days. I
was reduced in weight and felt very
active, He is in good spirits and good
health. We hear the talk about Syndi-
cate Congress merger. Even Shri C. B.
Gupta is in favour of it. Sir, I leave it
at that,

Now, coming to Gujarat State, the
police excesses should be investigated
and an enquiry should be held. It is very
important, Corruption charges should be
enquired into. I am told that there was
a Propanchvati incident, I am told that
many M.L.As., were taken there at the
time of Ministry making and were treat-
ed to all kinds of entertainments, some
printable and some unprintable. Do you
think that such legislators can command
respect? Gujarat brought out 114 don-
keys, each donkey representing one
M.L.A. It actually happened. If the
M.L.As. behave in this manner, they
cannot command any respect., They are
no longer M.L.As,

SHRI UMASHANKAR JOSHI: They
were sheep and not donkeys.

SHRI BHUPESH GUPTA : I think
that is more charitable to them. I think
that most of them are donkeys. Some of
them may be sheep. However, that is
what happened. You must enquire as to
what happened in Propanchvati Garden,

SHRI UMASHANKAR JOSHI : Pro-
panchvati is a nickname,
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SHRI BHUPESH GUPTA : What-
ever it may be. You should be knowing,
There was feasting and all the rest of it.
It did happen. People talk about it, Sir,
as you know, the Ministry was formed
through corruption and money. Everv-
body knows about it. Lakhs of rupees
were spent. All thig should be enquired
into. People can never respect such an
Assembly. After having been chosen as
the Chief Minister, Chimanbhai Patel
surrendered all along the line to the
wholesalers, the profiteers and the mono-
polists. We are told that he was collecting
money and there should be an enquiry
into the money part of it as well as the
surrender part of it. Sir, Gujarat was
driven into that position by people like
Zala who was the Civil Supplies Minis-
ter. He came from the Swatantra Party,
The Prime Minister, Shrimati Indira
Gandhi, wanted to produce a massive
majority, more massive than the bloated
bureaucrats of the country. And, there-
fore, they caught hold of the Syndicate
people, they caught hold of the Swatan-
tra people, and the swindlers and the
drunkards, the time-servers, the down-
right ageats of the monopolists, the
wholesalers and the kulaks. And all these
were brought under one umbrelly and
were presented to the people of Gujarat
as massive majority, which should give
Gujarat stability and good Government.
All this show pitchforked him as the
Chief Minister. Sir, now it has collaps-
ed. It is good that it has collapsed. But
certain other things have also collapsed
along with it—the make-belief about the
massive majority minus the policies.
The massive majorities disappear the
moment the people realise that the Gov-
ernment failed to meet their minimum
needs and indulged in corruption, Sir, I
make it absolutely clear that when the
Ministers go anti-people and anti-demo-
cratic, disregard the vital interests of the
masses, act as agents of monopolies and
wholesalers, indulge in corruption, the
people demand for their resignation and
the demand for the resignation of such
Members of Parliament and Assembly
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is a just demand {y all accounts. And
we cannot say that the people are wrong
in demanding it. In fact, if a recall has
been there, they would have applied the
procedure of recall to get them out of
the seats of power. Therefore, what is
wrong in it? If an Assembly fails to pro-
tect the people against the onslaught of
the monopolists, landlords, wholesalers,
what is wrong if the people demand the
dissclution of the Assembly in order
that they may exercise through fresh
elections their verdict and create ano-
ther new Assembly? There is nothing
wrong. Sir, 1. say if the reorganization
of the ruling Party meang again bringing
together of the shady forces of misfor-
tune and evil forces in the political life
of Gujarat, you will b¢ heading for yet
another crisis, another explosion, And I
do not know how they are going to
settle their affairs. But I do hope that
the leftist forces, the progressive forces,
the patriotic-minded people in Gujarat,
the men of goodwill and honour, should

come together and take charge of the
situation. Sir, I am shocked that the
RSS and others are now trying to take

advantage of the situation and to keep
up the tension and conflict alive. They
have had enough of it. Sir, those forces
and other reactionary forces must not be
given any quarter by anyone, The peo-
ple of Gujarat who have won their
battle, the resignation or the ouster of
the Chimanbhai Patel Ministry, and the
dissolution of the Assembly should close
their ranks and come together with
correct perspective and correct ideals
with confidence in the future, Therefore,
why to blame the people for it? How
this thing should be done is a matter of
detail, Obviously, there are some forces
which may like to take advantage of it.
And we should think how the situation
should be tackled. Sir, smuggling and
other things should also be gone into.
In Gujarat, groundnut oil production
was good, but a crisis developed and the
prices rose. How was it possible? Guja-
rat is deficit in food. The Centre should
have givez nore food supplies. How is



S

wyould like

229 Budget (Gujarat)
it that food was scarce when the crop
was good? Is it not a fact that the Minis-
try was helping the monopolists, the
hoarders and the others to conceal these
things? I need not go into all this. 1
would like to say very many things.
Finally, Sir, the problem, I think, will
have tg be settled. How the Congress
Party will manage its own affairs is their
business. I leave unto Caesar what to
Caesar, and 1 am no going into it, But
how the affairs of Gujarat should be
managed is the concern of the entire
nation. Sir, we are anguished; we have
felt sorry for the people of Gujarat for
their sufferings. We have sympathised
with them. Therefore, we would like
that the legitimate demands of the tea-

chers and the students are met. We
the essential commodities

supplied to the people of Gujarat, We
would like them to be looked after
better than they had been. We would
like the small traders and businessmen

in their due way prosper and so
on. We would like the monopolists,

wholesalers and others to be
5 p.M. taxed. They should start the

day with their own hands
and sacrifices and sufferings, with
their genius being brought to bear
upon the situation and then pro-
ceed to build a new Gujarat, That

is very important. Therefore, Sir, as I
speak today, I look forward anxiocusly
to brothers and sisters in Gujarat in
the cities and villages and in the Adi-
vasi areas, who have been so badly et
down by the Congress Government, by
the reactionaries, both within and out-
side the rulling party who conjointly
worked together to ruin the future of
the peopie of Gujarat. I expect the
people will be conscious of what has
happened and with a new sense ot
urgency and new awareness of who are
their friends and who are their ene-
mies, they will rise to the occasion and
will remake all that has been sought to

be destroyed. That is what I hope. 1
leave it at that.

Sir, I hope that when the Committee
is formed we shall go into the details
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in order to give whatever assistance we
can. I am not one of those who is for
accepting things as they come. It is for
the people of Gujarat to decide. Presi-
dent’s Rule, as you know, is not a very
reliable factor in our life. But, now
that it has come, we Members of
Parliament should be particularly vigi-
lant as to what is happening in Gujarat.
We should give our thought to the pro-
blems of Gujarat. We should share
their anxieties. We should show a better
undersatnding of their problems and
suffering and we should see how we
can do our best and we should per-
suade the Government to take the right
steps in action in order to alleviate the
sufferings of the masses and see the
people of Gujarat live with dignity
and honour and no longer be delivered
to the tender mercies of a handful of
monopolist wholesalers, hoarders and
profiteers or their henchmen in poli-
tical life who are purchaseable political
creatures today.

Sir, Gujarat must be rid of whole
bunch of these reactionary politicians,
no matter which party they belong to
and somehow or the other we should
all work together to find out a new
road for the welfare of the people of
Gujarat who are honest men, descent
men. Progressive people, men and
women and others must come together
in order that they can play their right-
ful role and are given full initiative to
play their rightful role. It is all that I
say. I do not know what the Govern-
ment will say. Do not try now to seek
the blessings of Mr. Morarji and his
co-operation. Sir, these are back num-
bers; whether it is Chimanbhai Patel
or Hitendra Desai or Morarji Desai or
Amul Desai or some such people. I do
not know. They have all been exposed
in the turmoil of Gujarat. In the test
of life everyone of them has failed. 1t is
for the masses and their true representa-
tives to come forward and take the test
heroically, bravely and with honour—
the test that lies ahead. Thank you.

i
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THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI K. R. GANESH): Mr. Vice-
Chairman, Sir, this has been a debate
which was naturally dominated more
by the great political events that have
taken place in Gujarat and there has
not been much time for the hon. Mem-
bers to go through the Budget provi-
sions made. I may submit, Sir, that the
debate has been of a very high order
and has been dominated by political
events and their assessment, Sir, it was
natural that the hon. Members from
Gujarat should have taken part in this
debate and expressed their feelings
about the events that have taken place
in Gujarat. Sir, there has been varied
reaction and assessment of the situa-
tion in Gujarat. At this time, when
Gujarat is limping back to normalcy,
as one hon. Member had stated, I think
it is better not to say anything which
might stop this process of normalcy
that is there.

Sir, there are one or two problems,
one or two facets of the Gujarat situa-
tion which have been mentioned here
and to which I would also like to refer.
The hon. Member, Shri Bhupesh
Gupta spoke, spoke very clearly, very
definitely, he knew his mind when he
spoke and gave his assessment, his
Party’s assessment of the situation. The
debate also was highlighted by the fact
that some of the senior Members of
Parliament, of Rajya Sabha, took part
in the debate. Shri Goray also spoke,
the Jan Sangh member spoke and the
hon. Member, Shri Nawal Kishore of
the Cong(0O), also spoke. Everybody
has put across that there was an up-
surge in Gujarat. Facts are there and
it is not my intention nor am I re-
quired to go into the details of these
facts. Sir, our parliamentary demo-
cracy has developed during the last
' many years in a particular form. It is
not a status-quo democracy. Our peo-
ple have learnt to express their voice
outside the forums of Parliament and
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Legislatures and our country has seen
various aspects and facets of the peo-
ples’ struggle or whatever one may call
it, which has been seen in various parts
of the country. Therefore, Sir, our
country has acquired an extent and
depth by the various movements that
have taken place. They have streng-
thened our democracy rather than
weakening it. My difficulty is to appre-
ciate those hon, Members who could
not appreciate these struggles that have
taken place. Shri Goray very well said
that the land of Gandhiji has been in
agony and the land of Buddha, mean-
ing thereby Patna, is now going through
a very difficult period. The Jan Sangh
Members also called the events in
Guijarat and Patna as an upsurge. With
your permission, Sir, speaking as a
student of political science, more than
speaking as a Minister, may I submit
to this House that the persons who
shuddered at the very name of Naxa-
lite, if your assessment is that there has
been an upsurge in Gujarat, in Patna,
and these upsurges in these places have
been on very genuine difficulties and
grievances of the people, we also in
this House had seen a phenomenon
which took place in West Bengal? I do
not agree fully with what happened in
Gujarat; I am completely opposed to
what is happening in Patna. It is an
attempt to subvert all that is best in our
Parliamentary and in our national life.
I do not agree with what happened in
West Bengal and the Nexalites. After
all, they were also students belonging
to some of the finest colleges, best of
the students of the Calcutta University.
They were also there. My point is that
this half undertanding of an event,
of a situation that was there in our
country, will not lead to a correct
understanding of the situation that is
taking place. However, Sir, the fact
remains that certain events have taken
place; the Gujarat Assembly had to bej
dissolved and the Government had to
go and President’s rule has come there.
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It is now the responsibility of all poli-
tical forces which believe in demo-
cracy, which believe in observing the
kind of democracy as has been evolved
in our country, it is the responsibility
of all those political forces to see that
we revert back to the democratic proces-
ses as we have understood and as we
have evolved, Sir, what is actually worry-
ing my mind is that there is poverty;
there are difficulties; there is food shor-
tage; there is shortage of various things
in our country which this House has dis-
cussed. The Budget has been placed
and debated upon and the Finance
Minister has answered. Various aspects
of these problems are there. Now, Sir,
as an hon. Member from our side also
said that it is the economic difficulties,
it is probably the hunger that has
brought the situation in Gujarat and
various other places to this stage, if you
take a position like that and say that
it is justified to take to certain extra-
parliamentary forms for the redressal
of those difficulties, then Sir, very many
issues are raised; many many questions
are raised. Shri Bhupesh Gupta need
not answer this question because he is
very clear in his mind. But those poli-
tical parties and those political forces
who do not have this perspective
clearer in mind, how can they come to
the conclusion that the difficulties faced
by the people, hunger and various
other things, could lead to a situation
that developed in Gujarat? 1 am not
for a moment harping on this fact that
they are faced with difficulties. You ex-
press their anger in a democratic man-
ner, in a manner that our Parliamen-
tary system has accepted. But when it
takes to extra-Parliamentary forms as
it happened in Gujarat and worst of all
it happened as far as Patna is con-
cerned, of course, when, if 1 am 'per-
mitted to use the expression, counter-
revolutionary situation is going on,
then, Sir, it is a matter of serious con-
cern and all these who Dbelieve in
Parliamentary democracy as we have
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understood and as we have evolved in
this country, have got to attend to this
problem.

Sir, having said these few words, 1
shall now confine myself to some of
the problems which the hon. Members
have raised about the Plan outlays in
the Budget, tribal development, food
position, irrigation and power, Capital
of Gujarat and various other things.
Sir, as far as the tribal development is
concerned, I am given to understand
that at the instance of the Planning
Commission, steps are taken to prepare
a draft tribal area plan, envisaging an
outlay of Rs. 65 crores. This is apart
from the funds that are likely to be
given to various tribal projects from
the general sector of the Plan for the
benefit of the tribal areas. This will
work out to about Rs. 70 crores and
the total outlay for development of
Adivasis in the Fifth Plan would be of
the order of Rs. 135 crores. I may
also inform that the general plan is
about 14% of the Fifth Plan outlay.
Similarly, out of Rs. 135 crores about
80 to 90 crores will be spent on tribal

areas during 1974-75 through the Tri-
bal Development Corporation which

has been specially created for this pur-
pose.

Sir, some reference was made to
Central assistance. I am given to under-
stand that Central assistance in 1974-
75 for each State in the whole country
in the first year of the Fifth Plan is-
limited to what was given in the earlier

. year, in 1973-74 and, therefore, every

State gets an identical allotment. As far
as the share of the Centre in the Fifth
Plan is concerned, it will be decided by
the NDC when it meets next. The Fifth
Plan outlay as tentatively fixed in con-
sultation with the Planning Commission
is Rs. 1,053 crores, but the first year’s
outlay cannot be 1/5th of this amount
as the expenditure will start rising from
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year to vear. A total outlay of Rs. 143
crores in 1974-75 was fixed by the
State Government of QGujarat in con-
sultation with the Planning Commis-
sion. Sir, when the NDC meets and
when certain other proposals come,
then this allotment would increase.

Sir, the House is aware that as far

as the Narmada project is concerned,
it is a very vital matter for Gujarat. It
is a matter which has to be decided at
the highest level. A token provision of
Rs. 30 lakhs is provided in the budget
estimates for 1974-75 for certain sur-
veys and services connected with this
project.

Reference was also made to family
planning. A provision of Rs. 5.26
crores is made for 1974-75 and this is
a fully Centrally-sponsored - scheme.

As far as the food position is con-
cerned, which was very difficult in
Gujarat and which probably was one
of the main ingredients for the making
of the situation that was there in Guja-
rat, the facts that I have got is that
Gujarat is exploring all avenues to in-
crease the availability of foodgrains in

‘the State. Twentyeight thousand tonnes

of bajra has been purchased from
Haryana and Punjab; rice to the ex-
tent of 2,000 tonnes and maize to the
extent of 1,500 tonnes have been
arranged and more purchases are being
made. About 5,000 tonnes of bajra
from Karnataka are being despatched
to the State. The State Government has
announced its wheat policy for the
ensuing rabi season and it is expected
that the wheat crop will be normal and
the production will be of the order of
7 lakh tonnes. I may inform the House
that the price of wheat has shown a
downward trend and the fall has been
of the order of Rs. 20 per quintal, The
number of fair price shops will be
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increased and action against hoarders
has already been taken and more vigor-
oug action will be taken.

About Gandhinagar capital project
about which some hon. Members made
some criticism, I might say that this
project is divided into two phases. The
first phase is estimated to cost Rs. 29.54
crores while the second phase is esti-
mated to cost Rs. 16.23 crores. At
present works arc taken up under the
first phase only and an amount of Rs.
27.96 crores would have been spent in
the first phase programme up to the
end of March 1974, About 6,221 dif-
ferent types of residential quarters in-
cluding various Government buildings
have been completed. Facilities for
roads, drainage, water supply, etc., in
Gandhinagar have been developed. it
is a matter on which only the elected
Government of Gujarat can take a deci-
sion, whether the project should be
there or should not be there. It is a
matter which we would not like to de-
cide. Sir, these are the specific matters
in the budget which were raised by the
hon. Members. I will end by saying
that events in Gujarat and some aspects
of their extension by some reactionary
parties to Bihar give us a warning sig-
nal and I hope that all political parties
believing in democracy, the kind of
democracy that we have followed, will
take note of this warning signal and
whatever differences they may have
with the Government, whatever criti-
cism they may like to make of the
Government, whatever may be our
failures, at least the basic structure of
our democracy will be safeguarded and
saved by the combined efforts of all
those parties which believe that our
democracy has to remain as it has re-
mained during the last many years,

With these words
mend this budget.

I would com-





